
•e. S CENTRAL AI)MJNISrRATIVE TRIBUNAL 
ERNAKULI&M BENCH 

OA 29, 67, 8.7, 1 13 126, 137, 1.81, 212, 266, 268, 
269,•277,.281, 299, 300, 301, 302, 303, 31.9, 325, 
326, 327, 32, 329, 331, 333, 3.44, 345, 346, 347, 

2; 353, 354, 355, 356, 357, 358, 348, 350, 35 1, 35  
359, 362, 363, 364, 366, 368, 369, 370, 371,372, 
373., 3 80, 381, 384 386, 388, 390, 392, 393, 394, 
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I'hursday, this the 6ti day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, udicial Member 
Hon'ble Mr. K.George Joseph, Ad inistrative Member 

I. 	OA 29/2013 

C.1-1. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Islari 
Union Tch'itory of Lakshadwe 682 558 

2. 	'I'.P.Latheef 
S/o Atteka 
'['hiruvathapura, Kiltan Island, 
Union Territory oiLakshadwe p- o 82  558 

	
Applicants 

(By Advocate: Mr.Shabu Sreedharan 

rs us 

Union Territory of' Lal<shadwedp represented by 
the Administrator, Kavarathi Isand-682 555 

The Director of Panchayath 
Union Territory of Lakshadwe 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 



The Executive Officer 
Village (Dieep) Panchayath 
IKi!tr Island, Union Territory of Lakshadweep-682 558 

ThePrincipal. 
Governrnen.t.Senior Secondary School 
Kiltan Island 
Union Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	0A67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
IJpin Territory of Lakshadweep682 558. 

l4aisha.T. 
S/o: Kidavu Komalam 
Thenakkal House, Kiltan Island 
Upion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
$/o Khalid 
Alirnapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Razi. 
Sb yth Koya 
Puthiathldila 111am, Kiltan Island 
Uikfl Tedjty of Lakshadweep-682 558. 

SadMuharnmed Koya C.H. 
S/o Muthukya 
Charnayath House, Kiltan Island 
Uion Thrritory of Lakshadweep-682 558. 

Ra,feek Khai H.M. 
Sb Abdul, Iehrnan 
Al iyar .E-I:ous, Kiltan Island 
Union Territory of I..akshadweep-682 558. 	 Applicants 

(By Advocate Mi Shabu Sieedharan) 

Versus 
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I 	UniQn Territory of Lakshadweep represented by 
th Adtnnistator, Kavarathi Island-682 555 

The irectorof Panchayath 
Uhj on: Territory of Lakshadweep 
I(avarathiIsland-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

T h e Execuive.Ofcer 
Village (Dweep) Panchayath 
Kiltan Island 
Union Territory of Lakshadweep-682 558 	 Respondents 

(By Ad\'cate: 	(Mr.S.Radhakrishnan (RI ,2 & 4) 

OA8712013 

I. 	Abdul SalarnP.P., age 43 
S/0, Saidmuhammed 
Puthiyapura, Kiltan Island 
L. 1< s hadwe ep. 

2. 	Sjdlhan,age33 
So Saldmuhammed 
Ktiohat-Iouse, Kiltan Island 

Isdep 	 Applicants 

(By Advbcate Mr Pratap Abraham Varghese) 

Versus 

I. 

 

The Administrator 
Uiion Tern tony of Lakshadweep 
Kavarathi -682 555 

2. 	tftectôr, Department of Science & Technology 
alhdeep Administration, 
aviath 1 sland-682 555 

3, 	'.:101 Officer 
U. 	of thç environment Warden 
Drtnrit 61. 	and Forest, 
Kiltansland:; Lakshadweep-682 558  

The Chairperson, Village (Dweep) Panchayath 
Ki itan Islard, Lakshadweep-682 558 	 Respondents 



• 	 •.. 	 S  

4 	 . 

(By Advocate 	(Mi S Radhakiishnan (IU,2 & 3) 
(Mr R Rarndas - R4) 

4 	:1.13/2013 

I. • Müthukoya T.P. 
S/o Fidave Haji 
Thu uvathapuia, Kiltan, Lakshadweep 

2 	Salh P 
S/d Ibahirn Hap 
Paridaia, Kiltan, Lakshadweep 

Y aèbob P.K. 
S/oSUbair.A. 
Puñn,aldad, Kiltan, Lakshadweep. 

AlHN4oharnrned 
S/oAttaka, A,liyar,Kiltan, Lakshadweep. 

Kunhikoya AP. 
$b Sayed Muhammed P.K. 
Arakkàlapura, Ki itan, Lakshadweep.. 

Fd6114A. 
ve T.P. 

1idbiKiltan , Lakshadweep. . 

Mi.riavar 	• 
S/oShaik K.K., Palliyachetta, Kiltan, Lakshadweep. 

8: 	Sathar C.H. 
S/o'Mohmmed P. 
Chadipura, lijtan, Lakshadweep. 

RheérnP 

PakIiyocth IdIan, Lakshadweep 

I 	 • 	 • 	
• 

TlUIeed p.T 
Sb kunhi 1-laji, Pallithithiyoda, . 
Ki1tn, Iakshadweep. 	 Applicants 

(By Advocté:Ms.Daisy I Daniel) 	. 

	

H 	 . 	Versus 
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The Administrator 
UniEn Territory of Lakshadweep 
Kavarathi-682 555, 

2 	The Chairperson 
Village (Dwee.p) Panchayath 
Kilta-682 558 

3 	3 he Employment Officer 
Kavatathi, Lakshadweep-682 555 

Director of Panchayath 
Department of Panchayath 
Kavarathi - 682 555 

The Executive Officer 
Village.(Dweep) Panchayat, Kiltan - 682 558 

Horticultural Assistant 
Villae (Dweep) Panchayat, Kiltan-682 558. 	Respondents 

(By Advocate: Mr.S.Radhakrishnan-R1 ,3,4&5) 

5. 	0 ,A 126/2013 

Asadulla K.C. 
Sb Yousuff 
Kannichetta, Kiltan Island 
UI of I akshdadweep-682 558 

Kunhi.M. 
S/a Arnbukoya 
Mandumiiel, IIiltan Island 
öFof LksFdddweep-682 558 

Nasai;.K. 
S(o Mohammed 
Kornalarn, Kiltan Island 
Ill ofLakshçiadwcep-682 558 

Sa1eern P.P. 
S/a Hamsa 
Puthenpura, Kiltan Island 
UT of Lakshdadweep-682 558 

Rafe&kP.P. 
/o çhandd 

Purat1raKiltan Island 
UT QftijkShdadweep-682 558 
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Kunhi K.P. 
Sb Pukoa 
Kattâinijal ly; Kaltan Island 
UT 	 558 

Abdul Kasirn PAJ. 
S/U f'4uneer 
Pentâmveli, Kiltan 1s1.nd 
UT of Lakshdadweep682 558. 	 Applicants 

(By Advocate: MrS habu Sreedharan) 

Versus 

I. 	Union Territory of Lkshadweep represented by 
the Administiatoi, Kavarathi Island-682 555 

2 	The Dii ector of Panchayath 
Union Feiiitoty of Lakshadweep 
Kavaiathi Tsland-682 555 

The chairperon 
Vi•Ilae(Dwee) Panchayath 
K iltan Island, Union 1 cii itoiy of Lakshadwcep-682 558 

The Executive Officer 
\/illage (Dweep) Panchayath 
Kilianisland, Union Territory ofLakshadweep-682 558 

The Environiieit Warden 
Dpartment ofEnvironment and. Forest 
ZonalOfflce,Kiltan Island 
Union Territory  of Lakshadweep682 558. 	 Respondents 

(By Advocate': . (Mr,S.Radhakrishnan (RI ,2,4 & 5) 

OA 137/2013 

I. 	JaIaludheer K,K. 
S/o Shaik Poovalap 
Pooyalap Hduse, Kiltan Island, 
UT ON -al<shadweep682 .558. 

I 	. 	. 
.i 

2. 	NdaiIIlth:C.H. 
1'llak 

l'Iyodi, liItn  Island, 
(Y1 ôfLakshad'ecp-682 558. 
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IbiathullaTI(  Sip Ahamed 
Thnakak House, Kiltan Island, 
Uf oLakshaweep-682 558 

Améra!i A.P. 
S/o Syed MoIiarnmed 
ArakalapOra House, Kiltan Island, 
UT of Lakshadweep-682 558. 

Ismail T 
S/o Yusuf 
Tholiyoda House, Kiltan Island, 
UT oftakshadweep-682 558. 

Syed.Mohàmrned Koya K.P. 
S/o Mohammed 
Kanjipui-a House, Kiltan 1sland, 
•1)T of Lakshadweep-682 558. 

Kasiinkoya C.H. 
S/.o Muthu.koya 
Ammipura House, .Kiltan Island, 
Ul of Lakshadweep-682 558. 	 Applicants 

(By Ad'o.ca:te: Mr.Shabu Sreedharan) 

Versus 

Union territory of Lakshadweep repiesented by 
the Adrninistiator, Kavaiathi Island-682 555 

2. 	the [ie'ctor of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

3 	The chairperon 
Village (Uweep) Panchayath 
Kiltn 1s1and, Union Territory ofLakshadweep-682 558 

4. 	Thec1tiQfflcer 
Vi'11ae (Dwee) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

the Aistarit Engineer 
Electrial Sub Division 
Kltan Island 
Unioii Territory, of Lakshadweep-682 558. Re spo ii dents 



- 
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(By Advocate: MSRadhakrishnan (R1,2,4 & 5) 

7. 	OA .181/2013 

Sadakathulla.A, age 38 
S/o Kunhi Aharnmed 
Ajnad I-louse, Kiltan Island 
La k s h adwe e p. 

Nararulla P.T., age 26 
S/oKunhi 
Pallithithiyodä; House, Kiltan Island 
Lakshadweep. 

(By Advocate: Ms.Daisy I. Daniel) 

Versus 

The Administrator 
1nion lerritory of Lakshadweep 
Kavarathi-682 555. 

2. 	1"h .hai rperson 
V1lag:(p.wee) Panchayath 
Kltai82 558 

DireCtor. Of P nchayat 
Departrnnt of Panchayath 
Ka')arathi 7 682 558. 

(By Advocate: Mr.S.R.dhakrishnãñ (RI& 3) 

8. 	O.A No. 212/2013 

P.P. Havvb, W/o. Abdul Salarn 
Labourer, AgridLiltural Department, 
Agti Island, Residing at Pallipurarn House, 
Uncih Ten itory of Lakshadweep, 
Agà.iIslard 

(By Advocate Mr 	Jaju Babu) 

Versus 

1. 	The Director of  Agriculture 
Unioh Territory of Lakshadweep 
Ka'aratti Is1i.d -.682 555. 

App! icants 

Respondents 

ApI icant 



 

 

TheAdministrator 
Union Tërtitor' of Lakshadweep 
Kawratti Id 682 555. 

(By Advocate Mr S Radhakrishnan) 

9 	0 A 266/2013 

1. 	SabiAli. J(: 

	

• 	I(uriyathi':ocia House, 

	

• 	Kiltan Island. 

Respondents 

C.P. Firoz 
Chemmanarn Palli House 
Kalpeni Island. 

K.P. CheriyakQya 
Karuppatha3ura House, 
Kalpeni Island. 

kC,,affèr s 

Paklipura' House 
alpeni. Island, 

Habsa. A 
Alikonk House 
Kiltan Island. 

Al?. Naseerna 
Aynapura House, 
Ka'aratFi Island. 

(By Advocate 	B Gangesh) 
•.' 

V . , •' i. 
Versus 

I. 	FheAdrninator, 
'\din mi str'atio of the Union Territory 
bfLakshadweep, Kavarathi —682 555. 
The Direétor (Services) 
Airninistration of the Union Territory 
of Lakshadwp (Secretariat), 
Ka'arani— 82 555. 

beartrnt 	Environment of Forests 
1.1Jnibp 	-i*ioi?y of Lakshadweep, 
Kayaat]-ì'1 47.582 555. 

Applicants 

Respondents 

N 
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(By Advcate:. Mr. S. Radhakrishnan) 

10 OANo 268/2013 

M Nooiul Ameen 
Sb KC Sayed Mohammed 
Mulayam House, Agatti Island 
Union Teriitory, Lakshadweep 

2. 	B.M.Mnsdor 
Sb. Late A.C: Mohammed Jalaluddin 
Bharkath Manzil 
Agati Island, Union Territory 
Lakshadweep. 

(By Adyocae: Mr. Grashious Kuriakose) 

Versus 

3 he Administrator, 
Un i Tern tory bf Lakshadweep, 
Kavarathi - 682 555. 

The Director of Panchayath, 
J)eprtrnent of, Panchayath 
Kavaratti - 682 555. 

Director of Science and Technology 
nd 1nvir9nnent,. 

Unn.T'br çf Lakshadweep 
Kavthi-68 555. 

Director (Labour & Employment) 
Kavarathi - 68 555. 

5.Special OffiQe 
Village (Dweep Panchayat, Agatti) - 682 558 

(By Advocate: Mr. S. Radhakrishnn) 

II. 	OA 269/2013 

Ahami1ed BasheerAC., age 32 
Sb Tkoun is 

:. 	 j 	L. 
ArakahachattaHouse, Kiltan Is land, 
Lakshadve'p: 

	

(By Acate: Mi 	shious Kuriakose) 

Applicants 

Respondents 

Applicant 
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• • • ,, 

Versus 

: T&'ritdrY ,of Lakshadweep 
avra}ii 682 555 

2, 	The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Employment Officer 
Kavàrathi, Lakshadweep-682 555. 

Director of Panchayath 
Department of Panchayath 
Kavarathi -682 555 

The Executiv.e Officer 
Village (Dweep) Panchayath 
Ki1tan 7 682 558 

hlortic'ultural Assistant 
Vil1ae(Dweep) Panchayat, 
Kiltan-682 5'8. 	 Respondents 

(By Ad'ocate: 	(Mr.S.Radhakrishnan (R1,3 & 6) 

12. 	0A:2,7'20) 3, 

Hame 2 i 
D/o SthdMuhamrri 
Nambihárn House, ).il°tan Island 
Lakshadwdp 	• 	 Applicant 

(By Ad\ocate Mr.Grashious Kuriakose, Sr.) 

Versus 

1. 	The Adnhi]istor 
.Lkshi'eép, Kavarathi.-682 555. 

2 	iietO pfanohayath 
Depthént df Pan chayath 
TIayathi-6S2 555 

3. 	ecftitive'O'uiôer 
'Vi! !age (Dweep) Panchayath, Kiltan-682 558 



'.3 
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4 	Chau pet son 
Village (Dweep) Panchayath, 
Kiltan-682 558 	 Respondents 

(By Advocate Mi S Iadhakiishnan - Rl-3) 

	

13 	0A281/2013 

IahaP 
S?o:Sayid V.1K. 
Vallorñkadiyod:u 
Kiltan 1sland, ti.akshadweep 

	

2. 	Sayed Badusha Muhideen S.V. 
Shàhar Ban Vilas House - 
Chétlat. 	

... 	

. 	 Applicants 

(By Advoëa.te: Mr.rashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

	

1. 	I he Administtatoi 
UT of Lakshadweep, Kavarathi-682 555 

	

2 	Directoi 
Sci.hce & Thchnology 
Cht1at-682 556 

	

3 	Diicctoi oII'anchayath 
Rut al Development Department of Panchayath 
Chetlat-682 556 

	

4 	Chan pi son 
Village (Dweep) Panchayath 
Chetlat-682 S56 

	

5 	AddI Sub Divisional Officet 
Chetlat-682: 556. 

6. 	Jiin ior S cintific Officer 
hetlat-682 556. 

7 	Accounts Officer 
Secictat tat, Ka'vaiathi-682 555 

(By Ad\ocae Mr Sadhaknshnan-R1-3 & 5-7) 

14.  

Respondents 

 

U 



P.P. Sulaikha 
Puthiya Pandararn House 
Kalpeni Island. 

C.P.Noorjehan 
Chemmanam Palli House 
Kalpeni Island. 

6 	A.K. Beebi 
Arakkalar House 
Kalpeni Island. 

7. 	M.P. Mohammed 
Mullipura F-louse 
Ialpeni Island, 	 Applicants 

(By Advo,cate 	r. KB. Gangesh) 

Versus 

he1Adrninitrator, 
Administration of the Union Territory 
of Lakshadweep, Kavarathi —682 555. 

The Directoi (Services) 
Administratiqp of the Union Territory 
of Lakshadwep (Secretariat), 
JKavaraiti - 68 555. 

bpartmntoAgricu!ture 
Unin Terriioy of Lakshadweep, 
Kavarathi 682 555. 
Rèprented b' its Director. 	 Respondents 

(By Advocate: Mr. S. Radhakrisnan) 



II 
	

S 
15. OA 300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Aharnmed, age 43 
S/o Mohammed, Bakakada HouseS 
Andrott Island. 

K.K.Mohammed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island. 

P.P.Hassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andott island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.I:3 a1athi ,  age 50, 
S/o Asainar, Kakken House, 
Androti Island. 

C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chettathada House, 
Andron Island. 

K.P.Moharnmed Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island. 

i.P.Shamsuddeen, age 30, 
Sb Kuihi Koya, Thattampoldada House, 
Andrott Island, 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island 

P.P.Fathirnath; age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 
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A.Mohammed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejoiiabi, age47, 
D/o Buhari, Lavanakkal House, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K,Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island, 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott island. 

T.B.Mohammed Hussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.1-Iakeem, age 48, 
S/o Siddique, Pudya Nalarn, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousat Komalam Kattu, 
Andrott Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid,age 36, 
S/o Koyamma K.P, Moosathada, 
Andrott Island. 

K.C.MohammedI-Iussain, age 39, 
S/a Sayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.l-Iamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 



. 

"M.P.Kha1ee1, age 37, 
S/o Assainar, Matharapura House, 
Andrott Island. 

P.P.Hassan,age4l, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

27, 	P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathurnmabi, age 37, 
D/o YousafT., Lavanakkal House, 
Andrott Island. 

H.K.1-Iussain, age 35, 
S/o Pookunhi, Halookakkada House, 

< ,Andrott Island. 

M.P.Mohammed Rafeek, age 31, 
S/o Koyamma, Kunnarnkalarn House, 
Andron Island. 

K.Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyammada House, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott Island. 

K.K.Mohamrned Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadamali House, 
Andrott Island. 

, A.Rasheed Khan, age 39, 
S/o Sayeed Ismail, Aliyathara House, 
Aridrott island. 

K.Abdul Salarn, age 33, 
.S/o Muthukoya, Kannathimmada House, 
Andrott Island, 

K.K.Anwar Hussain,age 31 
S/o Koya V., Kerakkada House, 
Andrott Island. 



• 	 17 

P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott Island. 

T.M.Mohammed Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/a Sayeed Mohammed A.C., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 

P.P.Mohammed Farook, age 37, 
S/a Pookunhi Koya, Thekila 111am, 
Andrott Island. 

M.M.Sayeed 1-lussain, age 27, 
S/a Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.Hammedathbi, age 37, 
D/oYousaf, Mylachetta House, 
Andrott Island. 

Doulathabi, age 33, 
D/o Kidave, Lavanakkal F-louse, 
Andrott Island. 

Guhar Madeena Beegurn, age 37, 
D/o:Mohammed B, Aliyathara 1-louse, 
Andrdtt Island. 

46 	K J'Bookunhi Koya age 36, 
S/a Ydcoob, Kolikkatt I-louse, 
Andrbtt Island. 

47. K.Dervesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada House, 
Andrott island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 



•y 

. 

The Administrator 
Union Tern tory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 

La.kshàdweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

Village (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada 1-louse, Androth. 

Mohamed Shamsheer M.K. 
S/613thesha U.P. 
Mayamkkada I-louse, Androth. 

7, 	Mohammed Asker 
S/o Seethi 
Aliyathara I-louse, Androth. 

8. 	Ncushakhan M.K. 
SboSiied Koya 
fvlayamkakkada 1-louse Andi oth 

9 	M ohmed Kas m P P 
S/o Kdave, PaIathupa 1-louse, Andioth 

Abdt.. Akbar. 
S/oSiibair 
Paniath Puthiya Pura I-louse, Androth 

IVlujeeb Rahman 
S/.o ibrahim 
Aliyahara I-louse, Androth 

12 	Sia K 1 
bo 1&sim Koya 

I(\.1nji,mathi 1-louse, Andioth 
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Mohammed Hassan 
S/o Kunhi Koya 
Ayenamada House, Androth 

Mohammed Abdusalarn T 
S/o Abusala 
Thechéri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

Muharnmed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamma 
S/o P...K.Kidave 
Palathupura House, Androth 

Muharirned Khaleel 
S/o A}2dulla 
A,liyathara House, Androth 

Muharnmed Basheer C.P. 
S/o Abdul Khader 

her.ikka1 Puthiyapura House, 

	

AndrQth. 	. 	 Respondents 

	

(By AVQq;ate: 	Mr.S.Radhakrishnan - R1-4) 
H 	(Ms.Rekha Vasudevan (R5-19) 



16. OA.3O1/2OL 

Auakoya T.V, age 44 
$b Koya Thankgal T, 
ThaiIath Valiyakkattu 
Androth Island. 

Sayeed Koya, age 43 
Sbo Koya Kicfave, Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Biriyammada House 

I 	
Androth Island. 

I 	 4. 	Yousaf', age 60 
S/o Ahammed, Kandalath House, 
Androth Island. 

5 	MuJeeb Rehman, age 35 
SbKoya, Kat achetta House, 
Andioth Island 

AbdüLJasr;ae 38 
S/o : Nalla Koya, Kunnashada House, 
Androth Islaid. 

Mohammed .13asheer, age 37 
S./o Yacoob, liyathara House, 
Androth Islahd. 

si:haudeed, age 35 
Sb SayeeKdya, Pandath Puthiyapura House 

Iâid 

Pookba, a 
Sb KoyanimMayampokada  House, 
Androth Islahd. 

NouTal, a g e 43 
$b Koyanna Koya, Thacheri House, 
Androth Islariçl. 

Asii',ag37 
S/oSeethi Thkheri Moosathada House, 
An doih Isl n4. 



Hasari, age 30. 
/.J.arna1ud'heen, Kadiyammada House 

Androth Island 

iMôha'iinied Rafeek, age4 1 
S/b .A:homnabj, 13 i lutheth House, 
AndrOth Island. 

Jalal, age 37 
Sb Kunniseedhi, Palathupura House, 
Androth Island. 

Farook, age 49 
Sb Koyarnrna, Pochalarn House, 
Androth Is]arid. 

Abdu! Flassan, age 51 
/o A. 	 Karachetta HOuse, 

Androth Iaii'd.. 

Ko'a, ge 48 
S/9. Sayeed Mohammed, Thacheri Moosathäda House, 
And i'oth Island: 

1 8. 	asheer, age 47 
Sb 1idave, Mbpdarnpura House, 
indio.th ;  Island. 

19 	Mihamned iLthssain, age 42 
Sb Hameed, 1Azhikakem Pura House 
Aridioti Iland 

20 	.abbar,age 39 
Sb Nalla Ko', Kunnashada House 
Androth Island. 

21 
	

Idharnmed Lyaudden, age 33 
Sb Sayced Mhamrned, Neelathupura House 
Androth Island. 

 

 

24 

Kunhali House, 

kada House 
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Sb S iddeequ Puthiyanalakam House, 
PY  Andioth Island 

	

25 	Inden, age 60  
Sb Ahammed, Kandalath House, 
Andioth Island 

26 Mohammed Saleem, age142 
S/a Sayeed Moharnmed Kunnashada House, 
Andioth Island 

	

27 	Gaooi, age 41 
Sb I hangu Koya, Pentaniveli House, 
Andioth Island 

Siddeeque; age .43 
$/b Ki dave', M. 	iyothada I-louse, 
Andioth Islard 

Shanavas, âg 33 
S/o Kunhi K'oya., Pochalam House, 

n.droth Island.," 

	

30 	Pookunhi, age SOn 
S/d Kidave, Aliyathaia House, 
Andioth Isand 

	

31 	Kalcc!'3 
Sb Buhi Aanakar House 
Andioth Islançi 

	

32. 	U1ys,' age 36' 
Sb F-Iamza Koya, Aliyathara House, 
Andioth Island 

	

33 	Mohammed Isheer, age 39 
S/p Sayced Mohammed, Aliyathara House, 
Andi oth Island 

h Hr 

34 Mohammdfl, age 33 
S/a SaycOd Ithl, Aliyathai a House, 
Andioth Island 

	

35 	hci iya Koy., age 46 
/o Kadei, Matharapui a House, 

Andioth Is1açd 

S 
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tvbharnmedSaleem, age 33 
Sb 	Koyamma, Kannipura I-louse, 

• Androth Island: 

37. Shamsuddeen, age 33 
Sb 	Abdul Kader, Belichetta House, 

•Androth Island. 

• 	38. Kunhiseethi, age 47: 
S/o Aboo Sala, Lavaiiäkkal I-louse, 
Androth Island. 

 Yacoob, age 45 
S/o Sainddeen Kunnashada I-louse, 
Androth Islaid. 

 Abdul Jabbar, age 38. 
Sb 	Sayeed Mohammed, Kannich.etta House, 
Androth Island. 

 Jamal, age 41 
S/,Q-S ~ ayq.c,a Bukari, Bidumkattu B:ilutheth House, 

Androth Island. 

 
• D/oSayeedBukari, Thacheri Biyya.da, 

Androtb Islafid. 

 Sajina Beuin, age 29 
D/oNallako, Lavanakkal House, 
Androth Island. 

 • 
Sliaaias. leim, age 28 

Lavanakkal House, 

AnddtF I!and. 

• 	45. 
$19 Pookunhi R.ahmath Villa, 
Adii: o hI sian'd. 

46 imuddech P P T, age 33 
S/o;Nsai, çhbdath House, 

• Island. 

47. 1bal, 	gc 42 
• Sb 	jousaf, Pandaram House, 

Androth 	all. 	 • 



Hassan, age 39 
S/o S ayeed I ukari, Matharapura House, 
Androth Is1and 

Mohammed Saleem, age 38 
S/a YoLsaf, Ihailath :1_louse 
And rdth Island. 

M.oharnimed M.usthafa, age 36 
S/o Ppokoy.a,.N .eganmada I-louse, 
Androth Island. 

Koya.age36 
S/a Attakoya., Mathil I-louse, 
Androth Island. 

Kamil,age4l 
S/a N/luthu Koya, Palathupura I-louse, 
Androth Island. 

si,agc30 
S/aSccthi Koa, Lavanakkal House,11  
Androth Island, 

Sakaria, age 32 
S/o Muthukoya, Bilutheth House, 
Andath Island. 

Salih, age 37. 
S/a Kunfl<o'a, Ayiiamada I-louse, 
A.ndrotlT Islaid. 

Iahmathillâige 39 
S/a Siddccque, Bilutheth I-louse, 
Andi.otft Islaild. 

Molamrned Aslam Naser, age 40 
S/a SayeedJ1pharnmed., Palliyet House, 
Androth Islahd. 

Sayced Mohammed, age 42 
S/a Kasimi, Achadapurakattu I-louse 
Andrath. Islaid.. 

AbvarHussaid, age 29 
$/a Foakoya, Knnashada Rouse 
And roUT1, lan(. 



0 Habeebu Rahman, age 28 
Sb Sayeed Mohammed, Kunnel House 
Andioth Island 

61 	Rasheedge 33 
6- Koya ,  -1,UrM&Ada House 

Andioth Island 

62 	Chei iya Koya, age 32 
S/6 Aboo Saläh, Perumpalli House 
Androi.h Island. 

63. Mujeeb Rebman, age 37 
S/a Sayeed, Buhàri, Karakunnel House 
Androth Island. 

Noufel K, age 33 
SJo 1.atta/a Koya, Cheriyadam House 
Andoth Island 

Adl arnad, age 45 
S/a Koyamrna Kai akkada House 
Andioth Island 

Shaiiiu Shinoos,age 34 
S/oCheriyakoa. M., Pentamvilapura House 
Andioth Island 

Ibiathullah, age 30 
:/b; Inhi 	1'i, Perumpall i House 

Andioth Island 

Riyas age 29 
S/a Shaik 1Koa P S , Pentambolipura House 
Andi oth Island 

tsaiag 3J 
S/p Kidav P P Pandathu Lavenakkan House 
Adioth Islabd jq 

 

 

 

 

 

 

 

 

INaser, age 308 
:tiathattu F-louse 

huIia,. age 33 
a,:Nallal House 



72 Rahmat age 42 
	

1-1 
Sb Pookutty M , Mathil House 
Andi oth Island 

73 	Mohammed Hassan, age 37 
S/o Sayeed Mohammed, Achammada House 
Andi oth Islatid 

74 	Shamsudeen,'ge 32 
Sbo Muthu Koya K , Nellat House 
Androth , ls1áhd. 

Mohamrne.d Nseer, age 28 
S/plMuharhined, Pentamvelipura House 
Androth Isind. 

Rau lath Beegum, age 29 
S/a Thangakoya, Arathupura House 
\iidroth Island. 

FathahL1ddn, age 38 
S/o IKidave UJ., .Makket 1-louse 

ndroth l.1a.nd: 

I '  

78 	Badaiu1Munei, age 32 
S/-O, Abdul Khadei, Moodampura House 
Andjoth Island 

79 Mohammed Mustafa, age 33 
S/0 Ahammadiya, Jabalpui a I-louse 
Androth Jsland. 

80 	Mohammed lasim, age 47 
Sb Kidav61 V 1K , Makket I-louse 
Andi oth IsId 

81 	MOhaniedAb'oosa1ih, age 40 
Sb Sayeed JI\lohammed, Bilutheth F-louse 
Andi oth Islan d 

82 	IKunhiseethi, ge 47 
Sb Yousaf, I4ethai apui akatte House 
Andioth Is1ard 

83. 	F1arfsa KOya;.ãge 42 
Sb Ahamnd Makkeu 1-louse 
Andi oth 1slaid 



• 
84. Attakoya, age 49 

S/b Yacoob, Atiyathara House 
Aiidroth lslahd. 

85. 1haie1y9e9 
Sioayeed, Cherikkal Püthiyapura House 
AdrothIs1and 

 1athhu1!, age 34 	. 	. 
S/a Sayeed Mohammed, Palliyett House 
Androth Island. 

Basheer, age 55 
Thacheri Môdsathara 
Androth Island.. 

.88. Mohanmed Farook, age 33 
Nal lakoya ..L., Tharampalli Makket House 

Adioth Island 

89 	Aboos1ih, a 	31 
S/o Sh.aik Koya, Moosakada House 
Andi oth Island 

90 	Salecm,age31 
S/a Seethi, Kaiakunnel House 
Andi oth Island 

. Mohammed Kasirn, age 33 
Sb SayedI\qhamrned P.C., Pathada 1-louse 
Ahd6t1 Islait 

ç1iiyiko 	age 44 
ida 	r.Lavanakka1 House 

93.Mo1imiiiedssain, age 41 
S/a SayeCd Isinail, Kandalath I-louse 

• 	 . 	Androth Jslard. 

hr lKhan, age 3  3 
S/o.)KQyan1n1<oy, 'Thattarnpokkada Hous&' 
Androth Is1iid.. 

 
• . 	 bp ScF Sukaii, Podamkakkada House 

drti isThhd. 
:1 
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96 	Akbai C , age 33 
Sio Attakoya K Edayakkal House 
Androth Is1arè 

......................... 

97 	Abdul Vahab, age 33 
Sb Thangakoya P , Kunchali House 
Andiothislanci 

98 Mohammed Musthafa, age 42 
Edayakkai Hoiis 
Androth Island.. 

Navas, age 25 
Sb Hussaih;Thahira Manzil 
Andbth Island.. 

Shanavas, ag 33 
S,/.o Shaiafudeen, Mathil House 
Andioth Island 

Hasñage.33 
S/.o. Seethi M Lavanakal House 
Androth..1lad:.. 

M.ohmned  Basheer, age 42 
Sb Ypusal, Nellal House 
4pdioth Island 

103 Shamuleen,age 36 
S/p1\afl a Kqya, Kunnashada House 
Ancth Island 

104 tainul Abid, age 26 
Sb Kidave K , Palliat I-louse 
Andoth I1aiid. 

MuthuKoya,ae39 
S/o JKunhi.eelii, Makkette 
Androth . 1s1ard. 

Mohammed Mukhbeel, age 30 
S/p JKoyanima1oya, Kerakkada House 
Androth Islap1 

107 Shamusudeem,age 27 
Sb Koya Kidave M P , Pandathupura 1-louse 
Andi oth Islard 

I 



H 

0108.. Sh•ihahudhcn, age 27 
• $o Mutim koya, Pahdathupura House 

indio[h Island 

109 Ubaidulla, age 29 
S/o Sathai, Kannipura IT  

Androth Island. 

 Jalal,age49 
S/o Yousaf'P.; Mood.rnpüra House 
Androth Island. 

 Kidavi,age.55 
S/p Indeen M.,Biriyamrnada House 
Androth Island, 

 Kidavu,age59 
S/o Irjab, Mekkat House 
Androth Island. 

• 	 113. Mohammed S1ahudheen, age 26 
S/o KOya 	Kandeth House 

• Andoth Island. 

114 Mohamed Shakeer, age 22 
S/o KunhLsethi, Makket House 
Andoth J1and 

115 MoFammcd Aithaf, age 24 
S/o Jamal ?  Mayompokkada House 

• AndI6th Island. 

 Abdul Gafoor, age 28 
S/o Nallakoya T., Bappathiyoda 1-louse 
Androth Island. 

 Mohan-imedYathiya Khan, age 23 
S/o t3aS èer 1K, Mathil House 

ndioth [sIaid 

118 NaiiaKb\d, age 39 
S/o Khadei P P C, 
Andioth Island 

119. RuiThikoya,age35 
S/o Ahmed, Ponnikam House 
Androth Island. 



• 	..: 	 -. 	 ______ 

	

H 
	 zo 

120 /ainu1 Abid, age  41 
Sb Asainar N. P, Kandalath House, 
Andioth Island 

121. Mohaiiiid; a.g 50 
Sb Abdul Khadei, Kaval Chefla 1-louse, 
Andioth Island 

122 Abu Nasii, age 36 
Sb Siddique,'Kunnashada House, 
AndôtII1ahd 

Mohammed Aboo Salih, age 37 
Sb ,Musthafa,.Ammelam House, 
Androth Islanc. 

Koya, age 37.: 
S/o Sayeed Mohammed, L.avanakkal House, 
Androth Island, 

Mohammed Rafeck ç•p,,  age 38 
S/o Sayed, çherikkal Puthiyapuram 

	

ndro 	Island. 

Mol iiiied kafe1K, age 40 
Sb • Jjka, 	i1ji.theth 1-louse, 
Ahdrojh 1slah. 

1\4ukbeel ,àge 28 
Sb Majeed L., Perumpalli House, 
Andoth Island. 

RashcedKhaii,age33 
S/o KidaveA., I3iyyadachetta House, 
Andi*th I sftincl. 

age 31 
S/d 191J 	:Ke1 House, 
AndHth Island. 

Rahmthu1lah,age 31 
S/Q Kyamnia:K.P., Bappathiyoda House, 
Androth Islaiid. 

Mohaijiiiied Kasirn, age 30 
Sb Na1lak6ya lçennashada House, 
Androth 1slai 



132 Mohan-irncd I azal, age 38 
Sb Kidve M P , Kandalath House, 
AndiotFi I1is1änd . .. 

133 Mo1nijied Abçl.i1 Qfor T M , age 38 
Sb NUakoya, Thararp$11y Makket House, 
Andrath Island 

134 Jaina!,'age 57 
Sb Kidave, Poovadakkattu House, 
Androth Island: 

Mohammed Salem, age 31 
S/p. Hassan Kunhi, Keyiyoda House, 
Androth Islan.... 

Koyarnma;ae47 

.(0 	 0.Q aleh,Kavalchetta House, 
Andoth Island 

• 

137 	idayathul1a, age 38 
Sb Koyamma, Karachetta House, 
Apàoth Island 

138. Abdu1Azez:Khàn,  age 41 
Sb Mohammed, B irayammada House, 
Aiidroth1slaid. 

139 Shaiisuddàen, age 32 
So Sideeque M t , Pazhayakamkattu House, 
Aidioth Is!aid 

u 
140 	s1-iee 	age 33 

Ammelam House, 
Andrdth Island 

141 N1Iakoya,ac50 
S/o Ahamed i P 0 , Matharapura House, 
Andoth Island 

142 Hamza Koyaage43 
Sb1idaveJAliyathaia House, 
Andh Island i ot  

I 	ii 	
I 

143 	 age 28 
Sb 	aft41iI? , Arnrnelam House, 
A,ndLoth Isánd 

III 	I 	 I 

( 



S 144 Sayeed Jsmail, ae 58 
Sb v\du11a PP, Pudarnkakkada House, 
1nd1o3!l1IsIaI 

:. 

145 ArnjathKhan,age28 
Sb Buniyamw, Ammelarn House, 
Andioth Island 

Mbharnrned1q1, ag.8 
S/o Na! 1akoy.,..eruthpa11' House, 
AndiOth Island. 

Pookunni,.ge:56 
S/o Yousai1TIaj1 Bappathiyoda House, 
Andioth 1s1ard 

148 Mohamncd 1asheer, age 38 
Slb Kidave A , Mayarnpokkada House, 
Andioth Island 

149 Chciiyakoya, age 36 
S/0 Kunnikoya P , Thacheri House, 
Androth Isländ. 

150. Na.sëemudh'ee K.S.P., age 28 
S& Abü1 1dr t, Karachetta Sarommapura House, 
Andioth Island 

151 AbdáyQoI1, age 41 
S4 Sa'edBuhii M , Kunchali House, 

LI 

152 Liyabuiahrnan, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth Island 

153 Kunhibi, age 4 6 
/o KadeiPciurnpalli I-louse, 

Andioth Island 

154 Rthurnrnai, ge 52 
Naduvi ikarn House, 

Andic11i R1nd 

155 	afiXulh, ae25 
1310 Harna Kbya, Ahyathara I-louse, 
Andidth 1s1ad 
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156 Seethi,age6O 
Sb 	Assairai, Pachanal House, 
Andioth Island 

157 Sadakkathulla, age34 
Sb 	K Buhaii V 	, Chettapolade House, 
Andioth Island 

158 Bashei,age4O 	
, S/ ., 

o. 'Say'ped K , Kunntiashada House, 
Andoth Island. 

159 Mohammed Kuiaishi, age 25 
Sb 	Sayeed Mohammed, Karakunnel House, 
Andioth Island 

• 	 160. Sj:i.j,  ae 
S/oKjcIveK.., Kunnumpura House, 

ndroh Island.. 

• 	 161. Mohanmed Raage 31 
Sbo.HamzaKoya K., Pathummapura House, 
Andioth Island 

162 Aini1 Ad, age 26 
SboNàllakoya 1K C ,Palliyat House, 
Andjdt 	Island 

163 Abdl Jabbai, age 35 
Sb 	Kunni Seeth, Makkett House, 
Andioth island 

1 64 Sajeed Mohammed, age 54 
S/o Kidavu Poovadakkattu House, 
Andioth Island 

165 \ttabi, a9e7 
D/O 	6ucf 1K P , '1 hacheri House, 
Andoth Islapd 

166 13all<6s,age3 	I 

Dbo Koyanniakoya P , Thacheri House, 
Andioth Island 

167 Yakoob, age 40 
Sb 	Kidavu 1K, Ammelarn House, 
Andi oth Island 



, 

34. 

Mohammed Iafee, age 42 
Sb Koyamni'akya, Mayarnpokkada House, 
Androth 1lad. 

MLIIIakoya,age47 
Sb Majeed K., Lavakka! House, 
Androth I:sland.. 

Pookunhi,ag46 
Sb Kidae P., Amniai+i House, 
Andoth Islahd. 

Mohammed 1asirn, age 46 
S./o Ypusaf, Bppathiyoda House, 
Androth Island. 

Kadeeja,age5,1 
D/o Kidave K., Thacheri House, 
Androth Isftnd. 

Mul!ahi,agc5 
D/o liday..; Palathupura House, 
Androh idid. 

174 Man,00i Auil /'yccd P P , age 25 
S/0 Im. P.FthuJ lah, Purathikkatt Puthiyapuram, 
Androih Island. 

175, All AbarK:;ae25 
SboChcriyakba, Kannathimada, 
Androth Island, 

176. Mdha1lTiedaleem, age 33 
bo Shaikpy,Kunha1i House, 

And'otla 	 Applicants L 's 

(By AcIvbI BGangesh) 

Versus 

Th .Adminirtor 
Administration of the UT of Lakshadweep 
Kavarathi 682 555 

I)epaitment ogricu1ture 
Ui' of Laksha'èep, Kavarathi 682 555 
'cprçseit 	b 	Director. 

3 	Dnetot 	iayats 
0 	 ,• 

. 
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e.i;tant of l?ànchaya.ts 
the 1.T of Lakshadweep 

8255 

by its 
EitiveQcer. :  

(By Adbcte:Mi.S;Radhakris.hnan) 

17. 0A30212013 

1. 	Jafter, age 3.: 
S/o Babuj.an, Papnethechetta House 
Amini island. 

2 	Faiooqueage33 
$/o Khadei, Kulandani 1-louse 
A mini Island ii 

3 	Abcul1a Koya, age 50 
Sb Attakoya, Malika House 

4 	Naflakoya, age 40 
Sb Abdulla Koya, Puthoya Kanniyarn House 

ni lsand 

5 	A1 i 4ohmned, age 47 
Sb 1'oha1Ted, Kombam 1-louse 
Aiiini iland 

6 	aaud'hcn, rage 36 
bo 1Kidav Kottechetta House 

Amini s1and 

7 	Jabbai P C, age 36 
S/o Cheri)':a Koy'a, Purakkachetta House 
Aiiini isftind. 

8 	'Yousaf age 36 
Sb lade?yI3ellyachadachatta  House 
iniip 	land 
,rr 	r!L• 	

•, 

I 	 r 

9 	 33 
Sb 1Sayed  rnpu hekoya, Mai am I-louse 
Amini Island 

(By Advoèate Mi B Gangesh) 

S .  

ri 

Respondents 

Applicants 



4. 	\'illagc (D. wep) Panchayat 
Amini island represented by its 
Executive Pfficer. 	 Respondents 

(By Avpcate: Mr.S.Radhakrishnan/M/s Sheriff Associates) 

18. ÔÁ 303/2013 

Aboobaker PL, age 41 
/Q K,uphikunhi, Pallarn House 

Kavarathi Island. 

Musthafa B.K.,age 45 
/oSayced, Blakakada House 

lavàraihi Isli. 

MhadhaM., age 34 
S/o 1-IamzathM , Malika House 
Kavarat1iIs1hd. 

Abdul NaerA.P., age 43 
Sb cheriyakoyaK., Ayhipura House 
Ka'arahi Is1id1 

YaoobK.P.,ge41 
/o 1<idave U..P., Kunipapepura House 

la'arathi Island. 

A1ikyK'g31 
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13 

15 

V 

17 

It' 

H 37 

MujeebRehmàn:U.P., age 34 
S/o Alikoya C K , Uthampokakada House 
Kavaialhi Island 

I 

1 hankoya V P n age 43 
Sb Ukkas, Vadakkilapura House 
Kavaiathi Island 

Mujeeb Rehman B, age 30 
S/.o I hangakoya, Biiekal House 
Kavarathi I1ahd.. 

Sajitha P., age 32. 
.D/o' .All Arädarn, Poovinoda House 
Kavarathi Island. 	. 

I3asheei P I , age 44 
S/o.A4ohammed Pallipura, Puthiya 111am House 
Kavaiathi Island 

Abdul Raicek K,, age 44 
S/o Ahmed Katimrnada, Kadapurathaba House 
Kavai athi Island 

S'1eem 34 
Sb Mohammed C P , Athampapepuia House 
KavarathiI1and. 

Mohammed H'ssain P A , age 29 
S/u Khalid Haji K P , Puthiya Alikom House 
K,avaathi Island 

Shájhan TK, 	35 
Sb t-Tamz Th inikad House 

Anwar A 1 , ag 39 
S/..Muhu;: Aypura 
I<a\'aiathl Island 

I3cisheci S , age35 
Sb I lamzath A I Safiyabiyoda 
1Kaviiaii Island 1  

i 1 I 	I 
TiIiIl-':r 	a 

1; i 11am 

/ 

7. 

I 
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1-1arnzath,.age2 
	

. 

S/ Uman -1.ji, Anepura 
1(vaiathj Island 

MujèebRehmari ;  ag38 
Sb l-Iamzath A.I.,S2ifiyabiyoda 
Kavarathi Island. 

Manikfan K.P.,age 30 
S/o Abdulla A, Kuttitapepura 
Agaui Island. 

Hiday.aftiulla SM., age.36 
S/o Hamzath B K, Subaida Manzil 
Kavaiathi Island 

23 	Ansai PP,age3l 
5/0 Chenya Koya K P , Pakichipura 
Kavaiathi Island 

Suliman K.P., age 38 
S ./o Kidave UP., Kuttipàppepura 
Ravarathi Island. 

Ycoob C.P., age 40 
S/o Yousuf P., Puleenakeel House 
KavratIls1and. 

26 	N12TITIOd , 	P , age 34 
S/oZakàr.h ? Kochipura House 
114thi11áiid. 

Sl'ernV. a 	9 
SboIamzthV1oda House 
Kavrathi IsInd,. 

Attakoya B., ag 41 
$b AbooiàckcrM.I, Birekal House 
1.avarathi Island. 

NLh.dV.,e 30 
Sb IKaThiilN)1 C, Pal1iveedu House 
Kaviathi slanF 

Môhàmrn:dTiia1.K.K., a g e 31 
Sb Kahi i PV.,iKunnarnka1arn House 
Kavaraihi 1slrid 
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I Ashik Au c P , ge 30 
Sb Au K , Chr dipapada I-louse 
Kavaiathi island 

32 	m Mohamed Rafi P , age 38 
8/b Chci iya Koya PaThcham, Pulipinnakad House 
Kavatathi Island 

33 	Pookoya P p , age 48 
Sb Babujan M , Puthiyapura House 
Kiltan Is!ahd 

HussainaliKP., age 33,' 
S/c IV1 uhammd C., Kuttithayapura House 
Ka\'arathi island. 

Sulairnah M.,àge 37 
,S/o 1-lainzath 'L, Maidanoda House 
1<av•arathi Islard. 

KajaHu'ssiiC'., age 37 
/o A•haiiiired Khan,T.P., Chungam House 

Kvrthi 
II 

37 	Muje1Phman T K ,age 38 
,S/o Fhiiilikad 1-louse 
Kavcu athi Island 

38. 	Mphàiiiie'd Shaft K.P.; age 32 
S/oS.ayed.Pbo'A, Kakachiyapura House 
Kavaiathi 'làrid. 

39 	Mohammed Rafl B , age 33 
S/o Attakidave F P , Beeianthoda House 
Kavaiathi Island 

40 	ki'ge 
S/o I\iuthu Ptileenkeel House 
Iavaiathi Islqd 

41 	U mmci K , age 37 
Sb Udâifa C P Thekila 111am 
Kavarathi Island 

42 NAohamm 	 37 cd Rafeek, age  
Sb Attai 1< p ,okaiachiyapura House 
IKa\'1ath1 Island 



46. 	Sharaiudh, age 24. 
S/0 1 Ali A., Pooy.inoda 1-louse 
lKa''arathi island: 

(By Addcat: Mi:.K3.Gangesh) 

Versus 

I 	I he Admpistiatoi 
of the UT of Lakshadweep 

lavtithi82 555. 

1 epal, timellu mof Agriculture 
UT pf Lakshd'eep 
Kavarathi-68 	55 represented by 
its Director. 

Director bf Panchayats 
Drtmt ofPanchayats 

of the UTof Lakshadweep, 
4(vaii-682555. 

4 	J)i'iPyj 
1..a\aIdth1 iciisehted by its 
IEeiuiiye OfIr. 

5. 	\/illagë (Dvci5) Panchayat 
Kavarathi Islaid represented by its 
lxect,ttk'e Officer. 

(By Ad\'ocaic; Mr,S.Rdiakrishnan) 

19. 9A31/04 

I 	1 c I3aShei,age'314 
IJ 1ih 	Jãthiñhieectta House 

iW 

Aifli fs1and 

Applicants 

Respondents 



3 	M Khaleel, age 38 
S/b Khadei Mamanoda 1-louse 
Amini Hand. 

P.1.Siraj, age 31 
Sb Abusaia, Putjiyaillam House 
/\mini island. 

K.K.Razak,age.27 
Sb:. KhaderkOya, Kunniyatamkakkada House 
Aniini Island 

6 	PAshiaf, age 37 
Sb Ahamed, Pallarn House 
AmIflI Island 

C..Mhos, age 44 
S/O.Atta'koyL Keelachery House 
Amini Island 

E3.Kasmikoy ae 42 
 Ch Sbo.i'iyaoya, Balapp House 

Amini Island. 

C.Iitaoa, a g e 41 
Sb IJarakoya, Ch nrnth abe ll i  House 
Ainii1:s1aid,. 

Raheei M, age 33 
S/dAbdi1Iakôya, Madam i-louse 
Aiiini Island: 

Pookunhi 
Sb T.C.Y.ousaf, Noormahal House 
Amini Island. 

(By Aôcátd: ir.1.B.Gangèsh) 

Versus 

I . 
bf the UT of Lakshadweep 

.Ka\rathi-682 555.. 

Applicants 



7- 
• 	 -. 	 - 

• 	 S 	
•• 

Director of . Panchayats 
Depai1mnI. 

 
o f Panchayats 

Adrrii niatiçn. of the UT of Lakshadweep, 
Kavaraihi-682, 555. 

Director of Education 
Directorate of Education' 
Administration of the U of Lakshadweep 
Kavarathi-682 555 

Village (Dweep) Panchaat 
Amini island represented by its 
Executive Officer. 

(By Advocate: Mr.S.Radhakrishnan) 

20. 	O.A NQ. 325/2013 

M.ohanmed Abdul Razak, 
Sid. U.K. Nall:a.Koya 
Ata1acla 1Iouse. 
•nç)tLllarCL, 

2. 	l..loQSa.. 
Kindilam I louse 
Kidainaih Island 

3 	I lama Koya 13 
S/ Abdul Khade.I 
Bit iyairimada House 
Andiott Island 

(By Advocate Mi K B Gangesh) 

Versus. 

I. 	1'hç i\dministrator, 
.Admimstration' of We Union Territory 
6:1' 	 Kavarathi - 682 555. 

2 	1 he uectoi (ivices) 
ilmiiisi:àidhqfthe Union Territory 
ç) 	 k hadVeR (Secretariat), 
Ka'tiat i 	682555. 

. 

Rpond e ut S 

A P P ii c a ii ts 

3. 	 of Fnv iornment of Forests 
Ujnion '[eri':itbiyof Lakshadweep, 
Ka\arathi -.682.555. 
	 R Cs O Ii dents 



Advocate Mi S Radhaki ishnan) 

21. OA326I261 

I. Savad T.K., agc40 

S/a J\4ohariimcd A.P., Th.irinikkadu 
Kavarathi Island. 	. 

2, AhodbackeiP.P.,age 43 
Sb 	I -himzath K,.P., Pallipura 
Kavarathi Island. 

3. Aboobacker P.K.., age 34 
Sb 	Fathah.dla,Puleenakee1 
Kavarathi Island. 

.Jehangeer A.P., age 32 
S/.o 1-lameed, Aliaiura 
Kavara'ihi Islind. 

Shajaan I3.,g 35 
S/O 1Kid;ae, Iadayi 
!s.ava:rahj Island. 

(By Ad\'odè:Mr.IJ3.Gangesh) 

Versus 

1'h e Adii in i suator 
Administration 61' the UT of Lakshadweep 
Ka''ai'athi-682 555. 

Diicctor oiPnchayats 
)pah)ient of Fanchayats 

Admristi aUon of the UT of Lakshadweep, 
55: 

Djj'tmet of'Science & Technology 
iJriidn Tern tory of Lakshadweep 
Kavarath2 555 
epresente.d by its Director 

4 	Village (DwcCp) Panchayat 
Kavai uhi Island represented by its 
I x CC LR I 	O.flic r. 

(By Ack'ocate Mi S Radhaki ishnan) 

Applicants 

Respondents 



- 	r 

22. 0A32712013 

1. 	larook,- ag 40 
Sb 1Kunhi1K6$a, Pi.ilippinakkad, 
Kavaraihi 1 sInd. 

2. 	Ummer Farok e 
S/o \' P. Kasni IK-artholapuia, 
K avaiath I Is I nd. 

(By Advocate: MrJi3.Qangesh) 

Versus 

1. 

 

The /\dminisuratOr 
Administration of the UT of Lakshadweep 
Kavarathi-62 555. 

2 	Diicctoi o1!8nchayais 
Depai t m cil of Panchayats 
Administi ation of the U'! of Lakshadweep, 
Kavdiath-82 555 

3. 	i.).parthient of Environment & Forests 
Uiibb :f err itor; i ofI.akhadweep 
K.avarathi-682. 555 

4. 	ill age (D\veep) Panchayat 
kavamthi I slad iepresented by its 
1 xccuti \'C Officer. 

(By Adv)cate: Mr.S-.Iadhakrishnan) 

23. 	3SP0I3 
. 3 ! 

I. 	Saill! 	age 34 
S/u Mohmbo 	aji, Chendipura, 
K a Va rat hi ; 

2. 	Sainul HamcddP.P., age 39 
S/o /\ttai !..P.. Pokara Chepura House, 
Ka\'arathi 

J. 	Mohammed K.P., age 35 
/o 1 Iainv.ath3P., Karitho1apua House, 

Kavarathi 

4. 	N'bdC .KrdebI 	ape 41 
So . i\'iohaniñçd Pailam 1!ouse, 

Applicants 

Respondents 



45 

S 
	Kavaiathi 

P, a'ge134 
ood 	Pappadam House, 

kavaiathi 

2. 	D.irector of Panchayats 
•[) e pa t men t: ofPanc h aya t s  
Administi ation of the UT of Lakshadweep, 
I(avaiathi-682 555 

1 1  

3 	Diro.dtbr of Education 
Diiectoi cue of Education, 
i\dniinistrãtion f the Union Territory 

FLakshadwee.p,Kavarathi-682 555 

4 	Village (Dwcep?  Panchciyat 
Kavaiai.hi Island iepiesented by its 
Lxec,uti'e Olflcei 

By Ad\'Ocate Mi S rRadhakiishnan) 

24 	Q,A3/ZO'I3 

1 hhua Beeum M M , age 38, 
\'Vo Raum Razcd, Ivladcena Manzil, Kiltan 
Supeivisoi, a011 Twisting Centic Kiltan 
Dsti ict Panchayat, Kiltan 

2 	hahul Hameed P K, age 50, 
/o Sayed Koya P S , Thottathakkaia 

Store. K.eehen.CUmClerk 
Ii 

Con I \vlstlng entie Kiltan 
Diti id Pinc bayat, Ki Ran 

3 	F K aeemudcen age 33, 
Sb Siyed AbdiUa Koya, 
Kundarnl<ulani, 1K i itan 
llclpei, 'Coii ['wisting Centi e 1K iltan 
Disuict I5an6hayat, Kiltan 

Applicants 

Re spo iid en is 

Applicants 



The Chief Executive Officer 
.Difribt Panh'at Unit 
Kiltàn, Union Territory 
ol Lakshadweep-682 557 	 Respondents 

(By Advocate: Mr.S .Radhakrihnan) 

25. OA1/2O13 

SbSayeed Mcharnmad AM. 
Kàttiynihàta (I-Ioise), Agatti Island 
U :df Lakhav'éep. 
Woking as.casal labourer in the Department of 
Science & Thôlogy, Agatti, Lakshadweep. 

2. 	llyderP. 	. 
S/oSayeed Buhari Haji U. 
PolkaTha.ppaçla (J-!ouse), Agatti Island 
UT oç 1hdp: 
Wki,igcasatlbo'urer in the Department of 
Sc ier & Tehno!ogy, Agatti, Lakshadweep 

H L 
3 	A1iAkbaiKagc 39 

Sb I-Iamza 
KuinbiyiFIbuse, Chetlat Island 
I)T bf Lakshadweep. 

odig a .cii labourer in the Department of 
Sciie & Tehhology, Agatti, Lakshadweep. 

Nna Baktlj<., age 27 
Sb Si1<oya 
Kui iyathyoda FJouse), Chetlat Island 

T of akshalw'ep 
Wçiirgs casua Iabourer in the Department of 
S& eFó logy, 



Applicants 

(Rv 	àt MGtà.siosIiunakose, Sr. & Ms.Daisy 1.Daniel) Ad oc  
I 	) 

, "v'eisus 

The Administiatoi 
UT fLakshdWeep, Kavarathi-682 555. 

Chairperson 
Village (Dwéep) Panchayat, Agatti-682 557. 

Chairperson 
Village (Dweep) Panchayath, Chetlat Island-682 554 

The Junior1;..Scien.ti flc Officer. 
Depaitment f Science & Technology 
Chetlat-682 554 

5 	The JunioiScientific Officei 

13 epaitment of science & Technology 
Aatti-682. 55:7. 

6 	I)iiectoi of Parichayath 
3epàitmen ófPanchayath 
Kavarathi-682 555. 

(By Adoat: r.S.Radhakrishnan for RI ,4,5 & 6) 

26. 	)A333'2O13 
..4.'. 

I . 	SP I1arris 
S/o . I,'aR unh I 
Sai1anivapur,Kiltan 
Eikshadweep 

I1iar 
Sayed Buhari 

KuHyathivodi,'Kiltan 

AP Al-nd 	: 

S/o.K unhikoya 
Iiil tan. 

I I 

(By Advcaë Mi M I Hariraj) 

Versus 
II 

Respondents 

Applicants 



/\dministiatdi 
Un i nTeritoi9 of Lakshadweep 
Ka\'aiatti 

2 	Diicctoi ofPanchayats 
Union 1 en ioi y of Lakshadweep 
KclVcii atti 

3 	Sub Di\'islonal Officer 
Kiltan Island, Union ['eu ltoiy of Lakshadweep 

t an. 	•. 	 . 

4. .... irector, 	
. 	 . 

U I of Lakshadweep, Kavai atti 	 Respondents 

(By Ad\ote: iylr,;Radhakrishnan) 

27. 	OA344I2013 1. 	. 

KiSS1 A 	. 

S/o.Attäkhya I . P 
A liyathai a I louse Andi ott 

JaalUddin N 
/o Auakoya N P 

Nengummadi House, Andi ott 

3 	Mohammed Elassan C E 
S/o:KLiiihikoySVP 
1. dayakkal1-fouse, Andrott 

Mohammed lafeek C.K 
S./o.Koya .K.0 
Chcri.ya Kakkanal I-louse, Androti 

Mohhimed.Kamaluddin M.K 
Sb Shihabuddin Pookoya I hangal 
Mayankaldada 1-louse, Andrott 

6 	N40  J* amm ~ ctl--Bash e- er C 
5/0 Pookoya 
I clavakkal House, Andi oil 

7 	Nooiul 1-lassan A 
S/oN allayak i-6ya 
Aitalada I 1osc, Andioti 



S Muishida Beegum C N 
DIo Late S hatnsu dd in Thangal 
Chemayath Ib1akath, Andiott 

(By Advocate Mi jK B Gangesh) 

sus IV  

1 he Administiatot 
Adni inisti Thon of the Union Tei i itoi y 
ou1Jakshácf'eèp, Kavaratti —682 555 

Diicctor of Panpayats 
Depai:tmen.t fachayats 
Administi atiori of the Union Tei i itory 
of 1aksbac\veep; lKavaiatti - 682 555 

I)epartmen of Electricity 
Union 1'errit.i 1  of Lakshadweep 
Kavarathi - 6:82 555 

Vii !ag (Dej Panchayat 
AndiOti lslar)ci iepiesentd by its 
LXCCLiUVC 011icci - 682 552 

(By Advocate Mi S Radhakiishnan) 

28 	OA 345/2013 

I. 	A'shomna .C: 
Dio 1-lamsà, 1ahetta House, Agathi 

2 	l3eelathumma I? V 
D/o Kasmi lKoya; Puthanveed 1-louse, Agathi 

3 	Kadcja P K 
D/o. Koya 1san, Ptinatad House, Agathi 

I, 
4 	Abclul MuthaifMK 

S/o Attakoya, Mayarnkakada House, Agathi 

5 	Abdul Shukdoi 
S/61at lSa* 
Melailiam I-louse, Agathi 

6. 	Hidyathulia M.IK 
S/o Aboobackei Koya V K 
c\4akkashikaiada I-louse, Agathi 

7 	qi I 

I 	 II 

Applicants 

Re s p0 n dents 



. 

	

10. 	NazeiK 
S/o.Kidave 
lKunn I kath i'i.a 1-louse, Agathi 

	

1. 	Showkaihali 4 
S/o.Umnier B 
Makayacho,da I-louse, Agathi 

Sa/dd Mham'iied 1 
S7o.PookOya B 
lcpa 1-loose, Agathi 

NaseeiP 
S/6.4utha1i 1K 
Pahada I louse, Agathi 

Aboobacker N.M 
S/o,Abdu.1  Rahman F 
llC(i NAanzil, Agathi 

AbclulSaIam.f.P 
SIQpi:ia. Koya C.P 
I hIputhi'a 111am, Agathi 

A1kdy'K< 
I6 ,'Mo  h,a m iil Koya 

1K.kac1a 1-lou8e, Agathi 

AzharC 
S!o. lvi o hanined 1< oya T. P 
ChaliaJ<kad 1-luse, Agathi 

Abooback K 
/3.Sayed Kpyi.T.P, 

Kaiithakapd 1-louse, Agathi 

ha\'adE 
/b.,Lafr 1ahiad Hji K 



	

• 	:. 

IKulalinoda tOiisc, Agathi 

20 	Mohamted 
Sb Abdulla P 
Maiiy cuhodaOUSe, Agathi 

2 1 	Muhammed 1Kyd B 
SiQ..IQya 
Biyathabiyocla 1-louse, Agathi 

22. 	Naleesa M.K 
Dbo.AbdulIa .  Koya K 
Moothamkaic1a1Jousc, Agathi 

23 	1<0)/a 

 

P . 
 

S7o.junhIoya, 
Pondinoda I louse, Agathi 

Kàñikoy Kl 
s/o..Apb.a4e.iKoya 
Kania1maImi'oda Puthiya 111am Agathi 

Aboobacker .U,P 
SboALi M6haiYi1Tled 
ljppathoda I-lOuse, Agathi 

26 	I3adai udhecn \/ 
Sb Koyassan 
\1 aIkdai\h1ai1zil Agathi 

27 	Kamaiunnis 13 P 
D/ Mohammed S 
Bapathiyoda House, Agathi 

1-liñ'kimh.i M 
D/b,A,akoy 
Maii iyamcviyoda I louse, Agathi 

Ja1'iiAP 
'/o Sa'cd f3uhai i 1 P 
Al iyapappada 1 louse, Agathi 

30 	1 ath1iuidhn M j) 
/c 11di\'P 
4anui aml louse, Agathi 

. 	,aun •i : 
bo Muthukoya K 

C hei iyapappada 1-louse, Agathi 



Nascer T. 
S/o..Muiha1i 1. 
1lekku Ikihiya I 11am. Agathi 

Ubàid U 
/.l-lamza U 
uir0ç1actta .1-louse, Agathi 

37 	ycd Mohammed K 1 
/opq S1L 

Kalanthithiyoda I louse, Agathi 

38 	jWfiamod P P.  
Sb Sayc.d .Mohammed 
P.iihiycipandcii am 1 louse, Agathi 

39 	Abdulla B 
S /0 1 athahulIa 
Biyashabiyoda 1-louse, Agathi 

40, 	1 1jaromma J .P 
!)/o.A bdul kaderko.ya P.0 
J'hekku PLi.hiyail1am, Agathi 

JseaTK 
D/b:KiaIid:B 

lipue, Agathi 

 
S/o.Say.ed AIiK 
13iyashi'pcla.  1-louse, Agathi 

Miriiyaiibi B 
p/o.,Umme r c 
13aiiath6d2i -lbusc, Agathi 



5-3 
•4 . Roshna 

D/o.Sayed Abdul Rahman 
Tha61tyH6usc, Agath.i 

Sa1dariya. 
SLo1-Iama K.P 
Puthy.Pura:.House,.Agthi'; 

Gheiiyakoya K 	S 

S/o.1ite AttákOya 
Koodam 1-ouse, Agathi 

.47. . Showkathali 
SIo.Lai0 e Auakoya 
Sailaniyoda House, Agathi 

Nissamudhcei V.K 
S/o.11amza C.K (Late) 
Vadak Kecla 111am, Agathi 

Chçii.ya K o y a. A.K 
Sio:FJya 	: 
AaKunn1mmadd 1-louse 
AgatJi 

MOhammed Au I C.P 
/o.Kasmi1(bya A 

çhchalakapda I-louse., Agathi 

SayedMoImined K 
Sto,Yousaf A 

unnmpram House, Agathi. 	. 	 Applicants 

(By Advoct Mt i B Gangcsh) 

0 	 : 	Versus 

'1hdmnistrator 
Aciinistraliqn of the Union Territory 

iLakshaddep,Ka\'arani - 682 555 

Dàpaitmeit 0 A91'icu1ture 
Jn1on Tcrritory of Lakshadweep, Kavarathi 
Rcpièsenicd byits Director - 682 555 

Dicoi of Pnhayats 
Dai:tnii 	f Jaichayats 
Administi tion of the Union Tet i itoly 
0 Lak)iidWec?;Kavaratti - 682555 



614- 

S 
4. 	/i11äge(De ;eParchayat 

Agati 1s1ad 	
j I
tp by its 

Excuti'. Qffider 	 '554 	 Respondents 

(By A1vcat 	Iadhakrishran) .......... 

29. 	OA3.46/201'3 

Ummer Farook Shah 
S/o.Aboosala 
Malikakal 1-IQuse, Arninii 

P.A Saycdu1r 
Sb. I larnzakdya 

u*iffiy.  Ashrbda House, Amini 

ki ahlilath I3garn 
D/.ó Ahamèd, 	Malikakal House, Arnini 

Ahamedkoya w. 

S(c).Koyakdvu, Surambi House, Amini 

V1iyabi PC 
1)/o.Anthukoyä, Palliyachetta House, Amini 

l3ëeb N4.P, 
Mall I pura House, Kavaratti 

7 	AlyaV,P 

Applicants 

(By Adyocite: Mr.K.B Gangesh) 

Versus 

Lhc Adrninisraor 
(dminkt+aibn of the Union Territory 
oil khweep, Kvaiatti - 682 555 

Director  
ptmr\t of Panchayats 

t1d rnirl t ràt1on  olthe IJnion Terntory 
1khee, Kavaratti —682 555 



• 	1 
It  . 	 ill 

3 
fahadweep 

'I'arathitItFesentedY Director of Education - 682 555 

4 	Ii11age (Dwe) Panchayat 
i Tslnd rpresentçl by its 

E,kcutiv Officer - 682 553 

5 	Village (Dwep) Panchayat 
Kavaiatti Lsland repiesented by its 
Executiye Ofjcei —682 555 

(By Advoct Ni 1 S adhakrishnan) 

30 	dk347I2001 
I 

I 	uhaiabi P 

alli:c.han:jluSe, Kavaratti Island 
:I. 	... ........ 	 . 	 . 

2 	MahainoorMP 
I)o Hanizath' 
Molakeputa Hduse, Kavaratti Island 

Jt 1•' 	:i 
j 	t 

3 
I)/bT1ôDd. 
Ulhkhai 1I,! 'Kavaratti, Island 

(I 

4. 
t)I.N.thätT 
Puthiyaveedti, Kavaratti Island 

Saiomrna K P 
o Ibtahmk'uty 

I eel ak och i ct iyapu ram 
K\jarattiIslrid 

OM  

ivàiatti Island 

Bbi 
4 	1 

/0 çheyakoya 
Avappada House, Kavaratti Island 

Beebi Aynepuia 

.11 

DIo Abdurahiman 
ynepui a Mouse, Kavaratti Island 

I Ii 

5 

7. 

Respondents 



9 

10. 

	

I 	 r 

	

) I 1 I 	
56 

 i, 
I 	 I I I 	 t 

Ra}mathbi B 
D/oAli 	I  
BaliyaliHouse,, Kavar4h Island 

Sadihath V M 
I)/o Valiya Abdujahiman 
Vadakkume1a(hddam, Kavaratti Island 

Rhiyambec F P 
I)Yo Ahammed K P 
T. 6ttMhapu: ra'i Kavaratti Island 

Bee fathumma B 
DIo Aboobacket 
Beerarnl.hoda, Kavaiatti Island 

Applicants 

 

 

(By 

2 

3. 

Rhthath Beegurn P.P 
D/o,Attal K.P. 
.Poch.aiachepura, Kavaratti Island 

a ij anal. Ii 
[)(o Muthu Aynapuia 
K1uthppapCpUi a, Kavai atti Island 

ri 	1 

AdvOe1/1r1 B Gangesh) 

Vesus 

he Administrator 
Administi atidn of the Union Ten itory 
oIL akshadwcep, Kavaratti —682 555 

Diicctoi (Sci vices) 
Administi atkon of the Union Territoi y 
of Lakshadwdep (Secretariat) 

KaV4iatt1— 61555 

'Diieto1 of Industiis 
Uiii I cr1 itory' of Lakshadweep 
Kavat at-hi represented by the 
Directoi of Industiies 

(By Advocate Mi S Radhakrishflafl) 

Respondents 



- Fir r!', 	 - ------ 
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31 0A3812013 
r1 	' 

lKwi 
$/oShik 
N'oorurnchetta 1-1oue, Amini 

2, Attaoya 
Sto.Muthuko'a,: 
.S urámbi l-Ioi.isAmini 

3. 	Anwar Hussain 
[)Io.Essa 	!: 
Konapura House, Amini, 

4 	Sjitha Beegi4rn 
.jS.aee Abdu I Ia KQya 
Beli House, Amini 

HaièédathbI : 

Monakkallachetta House, Amini 

lTassaiñar 	
:0. 

S/o:M obamne 
Arnini 

7 	K C Nscj. 
S/OJarn 
Ku1vadachetta House, Amini 	 Applicants 

(ByAdvocate1r 1B Ciangesh) 

Versus 

1. 	'!he Admis:rtor 
AdrninistPtionof the Union Territory 
or Làkhadweep, Kavaratti - 682 555 

2 	[)iiectoi o-  C Panchayats 
L)epärtrnen of Panchayats 
Adminiftatibri of the Union Territory 

c 1shl '.'çep 
14tñ-62 555 

3 	epartent of 	ucation 
Union TerritOiy of Lakhadweep 
Kavarahi ret'esnted by 
T)irëctorof.Education T  682 555 



r 	I 

4 	1Jifle (U)Pafc(yat 
by its 

• 	 I - 	 .......•:. 	 :-- ' - i- 

(By Advoèate Mr SB!adhakdhnan) 

32 0A35012013 
7-7 

Mohammed Hasan 
Sb Abdu Kadar 
Mohapurakkad House, Apdrott 

2 	Abdul Hassan 
Sbo..Atikoya- 
Kathatt House, Andrott 

• •SayeMoha-iiThed- 
bo.iAboosaIa ;'• 	• 	- 

Karchetta Hoe., Androt.t 

MohairmedHussain 
.Sbo.Moharnined 
Iappat.hiyodä House, Andrott 

5 	rjuddeen 
Sbooy 1dbr+a I.oya 

,erkacjtoUSe, Andrott 

(By Ayccit N' K B Gang 1esh) 

Versus 

he Adrniniskçator 
Administration of the Union Territory 
of Lakshaclweep, Kavaatti —682 555 

2 	birector oflanchayats 
Pepaftrient df Panchayats 

rnirutTatioI 1  of the Union Territory 
pf LkhaZweep 

	

55 5 	
J 

I 	 I 

3 	District Panchyat 

Respondents 

Applicants 

Kavaratti 	by its Chief Executive Officer-682 555 

4 	Village (Dwéep) Panchyat 
Andiott Island represented by its 
E'çecutive Qfficer - 682 554 	 Respondents 

(By Advoca Mi S adhaknshnan) 



• 	 ...-..--.-----...--....--- 	 ------. -.-• - 

• 	 .• 	 •''J. 

	

I 	I  
33 OA351/261 

Mohammed Hussair 
Sb Indhen K C 
Bilutheth House, Aridioft 

	

2 	Sala udheen 
Sb Muthukoy 
Kunthatha!arnHoue, Andrott 

F-Iassa 	•.. 
Sbo.AttakOy.. 
KunjanatticFett; Andrott 

Yousaf 
Sbo.Pookoya.. 
Puthiya Eddiyákkal House, Amini. 	 Applicants 

(By Advocate Mr K B Gangesh) 

I 	 Versus 

' 1 
1iie Aniunrtor 
Adhnistrtion of the Union Territory .  

I kshadv)eeip, Kavaratti - 682 555 

	

2 	Director of Panchayats 
Iepartrnent of Panchayats 
AdminIstIatlQn of the Union Territory 
pf Lakshadweep 
Kvaratti - 82 555 

	

3 	6partrnent of Women & Child Development 
(3rdon ) eprifory of Lakshadweep 
KaVarathi , 
1epresnt9dy its Director 682 555 

	

4 	Vihg (Dwe1e) Panchayat 
Artdrbtt Island represented by its 
Ive.OffVp -. 682 554 

	

5 	Village (Dweep) Panciayat 
Amini Island iepresented by its 
Pebtivd ()Ificer - 682 553 	 Respondents 

(By 
1  

34 b2)2O3 
I 

II 	
I 	I 	 I 

I 	 I 

	

I , .,.I. 	 •_.. 	 ......... 



I 	II S 
ffib KU 

I 

It 	
1 

2 	MohanrrdlVhrooif 
Sb Sayeed N'IoFiarnrned 1koya 
Neelathpuia Høuse, Ahdrott 

3 	Mansoor Al 
S/o. Muth ukoya. 
Pentarnve1ipuraHose Andrott 

4. 	MOhammed Fáisal 
S/q.$jd.decque.. 
Makkct 1-louse, Andrott 

(By Advocate MK4 I Gangesh) 

Veisus 

1 	he Administiator 
Administration of the Union Terntory 
of Lakshadweep, Kavaratti —682 555 

2. 	.eprtinentfAhimal Husbandry 
Union1 erritoly of Lakshadweep, Kavarathi 
Rcpie'sented by its I)irector - 682 555 

4I 

3 	0 1 	
, 

 
• 1 	14,1 

iDepriment cf?anchayats 
Adnin[$trtion of the Tinion Territory 
olLakshadwêep 
Kavaiathi —682 555 

4 	Village (Dwecp) PanLhayat 
Andrott Island icpresented by its 
Fxecutive Officer - 682 554 

(By Advocate Mi SRadhakiishnan ) 

35 	OA353/2Oi I 

lii 	 4 	I 	)I 

4nka1káda Housé, Agatti 
l 	 u 	11 

Applicants 

Respondents 



61 

2 	1 M ShiikoOi' 
Sb ChkkinodMbhned 
Kee1t N'u1hpJi a -1Oii 	Agatti 

3 	1PAh4nad 	I  
Sb M Yousuf 
Thekkputhiya Veedu, Agatti 

K:P.lOrnakbà 
S/o.Abo,obacker 
KarnaiiaImiyoda Puthiya 111am House, Agatti. 

Khowkathali 
S/o:.Sydubukhari 
Kondinoda House, Agatti 

6 	B Sharaludhcen '  
Sb Ummer Ella 
66eyak'ut6yqda 1-louse, Agatti 

7. 	\.K.N4ohàhi1'1: d Mükthàr 
S/o.AbdullaKoya 
Vadakk Kunninarnel House, Agatti 

8 	\bdu1 Rahirnan 
S/o .)idd9que 
J1J .JIóü 	Aati 

I 	
\ 	

I\I 

(By Advocat 4 4i1 B Gangesh) 

• 	: 	•. : 	Versus 

11 	 lI 

ihe Adninistrator 
Administration of the Union Territory 
of I akshadweep, Kavaratti - 682 555 

2 	[)epartrnent f Animal Husbandry 
monlen itol y of Lakshadweep, Kavarathi 

Reprosented y its Director - 682 555 

3. 	i qf chayatsI. 

Applicants 

AdiiMin oI the Union Territot y 
of LakshaWep 
Kavaratti - 682 555 

4 	Village (l)w 	Panchyat 
Agatti 1slandLrepresentd  by its 
Exu ective OffkFr - 682 553 Respondents 



Applicant 

I 

Vei sus 

l he Administrator, 
AdministratiOn of the Unon Territory 
of Lakhadv'eep,Kavarthi - 682 555. 

The Diictor (Services) 
Administi ation olthe Union Territory 
ol' L:akshadweep (Secretariat), 
Kavaiatti - 682555 

I)cpartmetp1Agricultue 
Union TeriitÔ!rof Lakshadweep, 
Kavafalihi - 	555. 

6.s 	by its Director. 

(By Advót Mr S. Rc1hakrishnan) 

37. 0A35512O13. 

I. 	Mathukoya 	S  
S/cS hi ko'a 
Kakkanal I160se, Andrott 

2.  

/oAsinar' 
N?urimadlr*kie, jndrott 

(By Advoate 	i K 1 B Gangesh) 

Versus 

1. 	ThAdrninistrior 
Admitraticn of the Union Territory 
lkhej Kävaratti —682 555 

Respondents 

Applicants 



Dirècto,(of Fôrt, Shippirg & Aviation 
Unibñ rritor'Of Lakshadweep, Kavarathi-682 555 

Village (Dweep) .Paiichayat 
Andrott Island: represented by its 
Executive Officer - 682 554 

(By Ad.'ocatç: Mr.S Radhakrishnan ) 

38. 0A356/2013. 

	

I. 	Hajarommabi 
D/o.Koya Ki1ave M 
flithiyapadaHouse; Kapeni 
...j 	.. 
M.KCheriya1pya 
SiMohaiimdKo.ya :Haji 

kkaad.a lIose, Kalpeni 

(By Advoëate: MrK;B Gangesh) 

Versus 

	

1. 	The Adrninitraior 
Adii.mstraUcn pf the tJriion Territory 
pj,Laks1iawecp Kavaiatti —682 555 

	

2 	iè'ctc1 oftn th ayat 
J ep trh nt d! iPanchayats 
Adiintiation of the Union Territory 

.\ 	i, 
Qç Ic1 'yp 
Kti 68,255 

Villà (D vvdk) Paichayat 
Kalpeni Island çepreserited by its 
Executive Offiqer -4 682552 

(By Ai6ca 1te Mi 1adhikrishnan) 

39 	bA357I2O13 	I  

	

1 	AKAbdulSalam 
S/bQi iyakoya 

- 	:• 

Respondents 

Applicants 

Respondents 



 

 

5 

7. 

(ö] 

H 
Alikakada -1ôu, Ka1pni 

1 

Mac1duiri:, iLipew 

P Sakei l-1ussaii 
Sb Mohainrnel Koya 
Peechiäth: Houe: Ka1pni 

Abdul Lathéef 
Sbo.Pallath Kurhi Koya 
Nenernpappada I-louse,: Kalpeni 

Attakoya 	 I  
SL o...K arni1dy á 
Kunhipuva1cjHouse, Kalpeni 

Abdul .Naser : 
Sb Muthu Koya 
Maim ikaka Ia 1-kuse, Kalpeni 

M,k Kha16e.. 
Sb0..:.1T1 amQQYa 
Mairnikakajla I-louse, Kalpeni 

Mohanmbd 1aser 
Sb Mohamm ed K oya  
Peechyaffl F'louse, Kalpeni 

M11lPi'11T1 

kcb'a 
l\'taniinci 1-louse, KIpeni 

Cbôr.iKbY 
Sb Ahmed 	I 

Nediyarn 14ouse, Klpeni 

Mohammed Koya 
So Kunhi Roy 
chciyapuikad House, Kaipeni 

AbSoaIei 
S1c 	yfl1a 
Ka1c1ii>da lruse, Kaipeni 

kasii i tk)a  I  
bo Kuhhi Koya 

viati1kadan1ia1 House, Kalpeni 

In 



11-1  

I; 

I 	 65 
W 	 1' l' 

	

lit ... 	S. 

14 	u!LaiF 	IL 

'Sed d 'andoya 
Hbuse, Kalpeni 

15. 	Abclul 1-lakeem 
Sb Cheriya Koya 
Melachedarn 1-louse, Kapeni 

16 	1-Iajiiommabi 
I)/o Kasmi Koya 
Akkara House,, Kalpeni 

17 	Huthaiiath 
D/d.Ab&as 	. 
Arala1ar 1-I 	e Ka en! 

18 	kasheed 
Sb Koyamnia 
Manjiyenarn House, Kalpeni 

19 	Abdu1Gafoo 
Sb Kasmi Koya 
Kadapuiathaillam House, Kalpeni 

Ic 	i 
20 	MIoya 	I 

SJ ob1coy 
cdarii 1-lduse, Kalpeni 

21 	1Safija 
DIb Moosa K C 
Puthiyapuia House, Kalpeni 	 Applicants 

(By Advocat Mr K 1 Gangesh) 

Versus 

1h Administitor 
drniiiistatioi of the I.j.Jnion Territory 

dtakhdweep, Kavarathi - 682 555 

2 	barLitiert of tAg!  iculture 
Utkn jreiritor.iv  of Lakshadweep, Kavarathi 
Represente1 by its Dii ector 

3 	Directoi of Panchayats 
Department 9f Panchayats 
Administiation of the Union Territory 
of I akshadweep, Kavratti 



- - -----.-.-----. -- 	 -.- 	 .- ----- ---- 

06  

I 

4 	Village(Dwep Panch'at ,  

1zJrivu. .Iiaid .re:pl 	ibY its 
Exetv Qflicert. 	 Respondents 

(By Advocate t Mr S adhakhnan) 

40 	0A358/2013 

Abdul.Latheéf. 
Keela VilIttôm, Amni Island 
Lakshadveep. 	 Applicant 

(By Ms.Shahna Kai.thikeyan).: 

Versus 

Village ([)weep) Panch.yath 
Arnw Island 
Repteseritcd by the Chair Person 
Pin. 4T682 552 

2. 	Sct:y 
Department of Panchayath, Kavarathi 

3 
F mplyment, and Training 
1Jhi'n.teriitb of Lakshadweep 
Kaathi ...... 

(By Adyocate Mr S ladhakrishnan for R 2&3) 

41 	O9I2Q,k 

Muthuitoya 
Mampuram Hous 
Arnini Is.lndL.ak1ial weep 

(By Advocate Ms Shahna Karthikeyan) 

Ve...us 

Vil,ag(DWep) . Panchayath 
Amni Island 
Rejresented by the Chaii Person 
Pin -82 552 

Al 

2 	Secitbiy 
bprtment of 1anchayath 

.avaithi —682 555 

Respondents 

Applicant 



	

S 	I 
1 1  

.... $ 

3 	çtr 	 ( 

I 1nkriTerr110itv  of Lakslttadwee 
Krathi-6855 

(By Advocate Mr S Radhakrihnan for R 2&3) 

42 0A36212013 

Rabeehathü1a B.P.:, agd 35 yars, 
Sb. Mohmmed1Koya T.N., 
Labourer, Kiltan, Residing at 'Ialiyapura 1-louse, 

	

Ki1tn Island. 	. 

By Advoate Sti P V Mohapan) 

I 	 Versus 

	

I. 	Fh&Adminitator, 
UTofLaksbadeep, 
Kvátti-682 5155, 
.Eiecriça1.Division, Kavarathy. 

	

2. 	Director 61PaSchaYat ,  
Department of Panchayat, 
Adrpnisti ation of UT of Lakshadweep,l.  ( 	

I ;Ka\rtti -682 535. 
II 

Il 

	

3 	TlExecu t iye  bfficer, 
ge Dwoep Panchayat, Kiltan-682 557 a  

(By Advpcate S r i Radhakrishnan) 

43 0A363/2013 

Yaser Arafath M V , aged 28 years, 
S/o. E SeedikoyaLabburer, Animal 
Husbandry Jnit, i4ltan, Residing at Moulana Veed, 
Edaya1ahl , ( l4h slan1d 

.4 	 4ç 	3 
(By Ad ri K. 	'10hanan) 

• 	 •.ii I, .......... 

tI 	 Versus 
V11I 	T 

L. 	
• 

	

1 	Th' Arninitato1 

Respondents 

Applicant 

Respondents 

Applicant 

2 



• 	 ,.: 	 ;;.. 

Depaitrnent Panchayat, 
Adrn inistration Of liT f, Lakshadweep, 
Kavaratti - 68 55 

	

I 	 I 

3 	1 he Veterinai Assistri Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal F-Iusbandry Unit), 
Kiltan Island,Lakshalwep -682  557 

4 

	

	1 h Chairperson, Villag weep Panchayat, 
IKiltan - 682 557 

[By Advocate Sri S Radhakrishnan (Rl-3)] 

44 0A364/2013 

Abdul Qübish,S/o.Sin:1 Abid P., aged 27 years, 
Malikakal, KiItan,V.T. of Laicshadweep, working as 
Casual Labouiei, (Live Stock Inspectors Trained Labour), 
Animal Husbandry Department, U.T.of Lakshadweep, 
Kavarathi 

(By Advoçat9 M's Jaisy I Daniel) 

- 	•• 	•. • 	. 	•• 
Versus 

1 	the 'Adrninitrtor, 
Uiion Tei ritory of Lakshadweep, 
K*arathi-682 555 	I  

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan 682 557 

3 	biiect9i ofAnimal H03andry, 
P. ULI oil  Lakshadwep, Kavarathi - 682 555 

S 	
1 	 4 

4 	Direc1or ofanchayath Lepartment of Panchayath, 
kavaiathi '682 555 

[By Advcate' Sri S Jadhakii hnan s 	(Ri, 3 & 4)] 

OANo 366/2ô13 	
I 

Mohammed Kasirn 
Sb Sayeed 
aniii' I 

	

n d roll.. 	. 	. 	. 	.. 

2 	Mhairned Hussain K C 

S 

Respondents 

Applicant 

Respondents 



69 

 

Applicants 

93 

The Admini$tr.tdr, 
Administi atipn of the Union Territory 
oil akshadweep, Kavarathi - 682 555 

1 he 1)lLectol olPanchayats 
Department of Panchayats 
AimwistrtiOri of the Union Territory 

1akshadwep, Kavaratti - 682 555 

I aIhaJwcp I)eve!opment Corporation Ltd, 
Port Control Towei, Andrott - 682 554 
Represented by, its Officer in charge 

5 

2. 

Directorate o'Art & Culture 
Adiniqis4:ati9n of the  Union Territory 
ol Lakshadwë Kavaratti - 682 555. 
Represented b its Director. 

I)iicctdr of Aiicu1tuic 
1epar4iefl of Agi iculture 
Admini4to(1o1 the 0nion Territory 
cj Lakhddwee, Kavaitti - 682 555 

\tillagc(Dweep) Panchayat 
Androt Island iepieented by its 
1-xebutive df5cër'-682 354. 

Advocatc Mi S 1Radhakiishnan) 

OA 368/2O 13: 
•1 

gears, Sb. Pookunni A., 
Puthiy CltttapOkada House, Andrott 

1 	 I 

1 years, S/o.  
KaUndet l l  Ho'us, Adrofl 

1 	
ill 

(By 

Respondents 

Sheikoya Thangal, 



-to .  

Sa'ed b dheen Thangal, aged 28 years, 
Iindeth House, Andrott. 

 • 	 r14i,ed 23 years, 
Sb 	heikoy '1 haial,' 1andeth House, Andrott 

4dhathme.d.'aIim, .ge444 years, Sb. Kidave A., 
PanhànaI 1-louse, Andrott. 

Khair, aged .32 years, Sb. Muthu, 
Puleenakeel House Kava.ratti. 

Abdulbari, aged 34 years, Sb. Hamza Koy, 
Mona.kkal House, Amini. 

ga" ed Koa, àd 44 years, Sb. Pookoya, 

Mc,iacler,i HQu,.Aniii. 	 Applicants 

(By AdOcáe: SiK.13L Gnh) 

I 	 Versus 

.1.he Administrator, 
Adiiinistrtidh of the Ohion Territory of Lakshadweep, 
Kavartti-68255. 

I)iièctcr f.Pnchayat 
[3epatrncnt of 1ancha))ats, 
ii rnip ji stràtion of the Union Territory of Lakshadweep, 

—6g2 

3 	i.,n 	of AgiicuItre, Union Territory of Lakshadweep, 
V. àarit•hi, Re3ré8'ented 1by its Director - 682 555. 

4. 	Village (Dep) Panclayat, Andrott Island, 
epresented by its Exeèutive Officer - 682 554. 

5 	Villagc (Dweep) Panchayat, 
Kàvarthti ll:nd re.preented by its 
Execptive Offler- 682 555. 

6 	V il,lge (Dweep) Panchayat, 
/r)11n1,1aI)d, 'rj eseqtd by its 
lee'uttt ()fiici 	' 	 Respondents 

(By Ad'ocate Si i S Radhak ishnan) 

47. OA.369/20.13: 	. 



S 
I 	I., 

I. 

	

	 4yr 
Vah'apura Hoi, Ad 

2 	Mohammed N'aer, age 4years, Sayed Ismail, 
Kerakkada House, And 

3 	Mohammed Ilussain, a 
	

48 years, Sb. Nalla Koya, 
Pa! 1ibri.Ura. HM, Aridi 

Kunhiseethikoya, aged 51 years, S/o. Muneer, 
Puthiyath 1-lou5e, Andrott 

Chei iyakoya, aged 32 'ears, Sb Nallakoya, 
Perumpally I-1®use, Andiott 

Noorul Ameen, aged 36 years, Sb Shaikoya, 
Pandath Puthjy Pwä House, Andrott 

1'làhizakOya, 'a:gd 52 yrs, Sb. Koya Kidave, 
Chekkarakkad House, Andrott 

Mh'aiirnd Kaiin,agMi 37 years, Sb. Ahammed, 
Aynada Chct.ta House, Andrott 

H 

1aimai, aged 33 	/o. Nalla Koya, 
narTj11ada House, ndrott 

; 	 . 	 . . 

4ohthmed H.isain, jed 30 years, S/o. Pookoya, 

Mohammed Ism A , aged 39 years, S/o. Yousuf, 
Ammelarn 11oise, Andrott 

Pookoya, aged 45 ycars,Sbo Sayed Koya, 
Kunn1 1-louse, Andrott 

1 	I 
f3aheei, aged 4 yers, bo Koyamma A, 

s, Sb. Thang Koya, 
use, Andrott.. 

irs, Sb. Koyamma Koya, 
lrott. 

II. 
Mohamrnec Riwan Au,aged 27 years, S/o. Kunhiseethi Koya, 
Putharnrnadal11duse, Andrott 

o.. Sayed Mohammed, 

 

 

 

 

 

 

 

 

 

 

 

 

 



r 	
I 

I 	 72. 

1 7 	Soudabi K C P, aged 29 years, DIo Attakoya, 
Kudambattu, hcriyapura House, Andrott 

18 Mohammed Iasim, ge443  years, S/o. Sayed Mohammed, 
Pappct House, Andrott 

19 	Kaieern, aged 28 yers, /o Koyammakoya, 
ATiyahata Ho us e, Adrptt' 

(By Advocate Sri KB Gangeh) 

Versus 

I he Adminitiator, 
Administration of t h e l4nion 1'erritory of Lakshadweep, 
Ka'aratti-682 555 

2 	Director ofPanchayats, 
Depat trnent ot Panchayats, 
Adminsti ation of the Union Territory of Lakshadweep, 
Kavaratti— 82 555 

I I  

3 	Vil1ag (Dveep) Pnchayat, Andrott Island, 
byits Eeutive Officer - 682 554 

By Advocate Sii S' Radhakrishnan) 

48 OA 370/2013 

I 

	

	Aboobackei, aSed  35 years, Sbo. Ukkas, 
Kunhibiyoda F-louse, Kavaratti 

Ham zath, 

yamma, 
i. 

/0. Khamar Khan, 
Käiaratti. 

2. 	•: 

5 
	

Ayshabi, aged 36 yeais, Dbo Hamzath, 
KeeIakochawa HOus, Kavaratti 

11 
	

Shameena, ag 36 years, D/o lbnu Maja, 

7. 	Moonatt 	ed36 years, b/o Hamzath 
Bdi fIue, Kavaratti 

11 

 

 

Applicants 

Respondents 



Applicants 

Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director ol anchayats, 
Dej5artmeit ol Panchayats, 
Administration of the Union i'erritory of Lakshadweep, 
Kavaratti - 682555. 

Directorate dIMethcal and Health Services, 
Union l'crritory ol Lakshadweep, Kavarathi, 
Represented y its Director - 682 555. 

Village (Dwecp) Pa:nchayat, 
Kavaratti I sl.and, represented by its 
lxecutivc OFficer— 682 555. 

Village (Dwecp) Panchayat, 
Andron Island, represented by its 
l;xecutivc OlTher - 682 554. 	 Respondents 

(By Advoct4ri S. Iadhakrishnan) 

49. 0A371/2013 

P. Naseer, aged 35 'eas, S/0 Kunhikunhi, 
Pa Iii cham Hoise, Kavaratti. 

P.1. Naseer, 4ed 32 years, Sb 1-Iarnzath,I . 

Puthiya 111am, Ravaratti. 

l. Ramla 13ccgum, agei 34 years, D/o Kunhi Koya, 
Povuniedi House, Kavartti. 

1.;A6hakcr, agd 36 years, S/o Muthu Koa, 
Puthiyà Vee'du Kavaritti. 



Shabna BeeLiji 	ed 24 years, DIo All, 

I hckk MLIa 111am, Kavaiatti 

Sulikibi, .aed 4 vars,DIo Kojan, 

POthiya 11ia'i 	Kava.rtti.i 

Abdul I azak, ged 28yèars, S/o Mullakoya, 
Sarahiyoda liouse, Kak'aratti. 

(By Advocate: SH K.B. Gnesh) 

Versus 

1 . 

 

The Administrator, 
Administi atton of the 
Union l'ciitOi of Lakhadweep, Kavaratti. 

2 	Dcpaitmcnl. of Animal Husbandiy, 
Union Fcrritdyo1 Lakshadweep, Kavaratti 
represeflted I?Y:s DirectOr. 

3. 	Director of PrhaS'ats, 
DepartpicntOf Panchayat., 
Adniiitratibidf [he 
Union Territary of Lkshadweep, 

K.avaratti, 

4 	Villcigc (Dwccp) Panchayat, 
Kavaiatti ktand icpiescnted by its 
Fêc.dt.ive Offi•ár 

(By Adat:Sr.i; . Rad1iakr 2ishnan) 

50. ()A NO. 372/21013 

Jnaludhcen,'./. Abdulla U.C. 
M udakkiyodaJ1Q.u,; 
Kadan•at. 

(By AdvoLatc Mi K B. (iangcsh) 

Vcisus 

I hc Adm1nit1atoi, 

AdminiU auon p1 the Union I eiritoiy 
- 682 .5S. 

2. 	hDii'ccuo (Sivcs). 
AdminiU ation of the Union Tei ritoly 

Applicants 

Respondents 

Applicant 



• 
of Lakshadwecp (Secretariat), 
Kavaratti - 6&2 555. 

3. 	Department of Weights & Measurrs 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 	 Respondents 

(By Advocate Mr. S. Ra'dhakrishnan) 

51. 0A373!2013 

1. 	Abdul Saleein, aged 32 years, S/o Nal!akoya, 
Ijmmerthakkada HOuse, Andrott, 

2. 	M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, M.eelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K... Gangesh) 

Vetsus 

The Adminiatct, 
Administration of the 
Union Tern tory of Lakshadweep, 
Kavaratt:i.-.682555 

J)irector of Panehayats, 
Department of Panhayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,=682555 

Department ofScierice & Technology, 
Union 1'erritory of Lakshadwee, Kavaratti 
represented by its Lirector.-68255 

Environment Warden, 
1)epartmetit of Environment & Forests, 
Andrott-682 554. 1  

Village (Dweep) Panchayat, 
Androth Island rep'rsented by its 
Executive Offi cr 682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 
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52. O.A No. 380/20.13 

Nasar P. Muhammed Nasar 
Sb. Nallkoya, 
Puthiyath Hou.e, Androth Island 
Union Territory of Lakshadweep - 682 551. 

(By Advocate Mr. E.C. Bineesh) 

\/ e rs us 

The AdministratoT, 
Union Territory of Lakshadweep, 
Kavarathi Iland 682 555. 

The I)irector (Ser'ices) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island 682 555. 

Director oPanchayats 
Union Te rritory of Lak.shadweep 
Kavaratti Isl.nd 682 555. 

The Director 
Agricultural Department 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office ofthe Pant Protection Officer 
Androth, Union Tei'ritôry of 
Lakshadweep - 682 557. 

(By Advocate Mr.. S. Radhakrishnan) 

53. 	OA 3.81/20.13 

B. Saidali, S/o late Mohammed Koya 
Palliyach;tta, Ban.day.m House, 
Agatti Islard, Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Mttthukoya, Kattampalli Poomada, 
Kal kkand iyoda I-Ioue, Agatti Island, 
Union Territory of Lakshadweep. 

K.G. Jarnalu>ddin, Aged 40 years, 
S/o late tinirner, Mariyathoda Kandawargothi House, 
Agatti 1sland, Union Territory of Lakshadweep. 

Applicant 

Respondents 



7.7 

4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thkkeelap'ura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N., Anilkumar) 

Versus 

1 . 

 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employmem Officer, Kavaratti, 
Union Territoiy of Lakshadweep. 

The Director of Panchayat, 
I)epartment of Panchayat, Kavaratti, 
Union Territor' of Lakshadweep. 

The Executive Officer/Special Offiôer, 
Village (Dweep) Panchayat, Agatti Island 
Union 'l'erritory of La.kshadweep. 

The I)eputy Collector/ASQ, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R.1,3 to 7)) 

54. 0A384/2013 

Ishaque A.C., aged 35, S/o. Junies T., 
Bus 1-lelper, District Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

2. 	Abdul RasakK.C., aged 37, 
S/o. Kasmikoya P.P., Bu's Driver, 
I)istri Ct Panchayat, Ki ltan, 
Residing at Kattichetta 1-louse, 
Kiltan Island, UT of Lakshadweep. 



Ll 
3. 	Noorulla S.M., agd 39, S/a. Late P.S. KuiThimon, 

Bus Cleaner,:'tistrict Pai)chayat, Kiltan, 
Residing at Smfe Manzil, Kiltan Islatid, 
UT of LakshàIweep. Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
I. 	The Administrator, 

UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
AdministiatiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 	 - 
I)istrict Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. 0A386/2013 

Jahathali P.P., aged 33 years, S/a. B.C. Udurnn, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, S/a. Eassa, Andrati Yoada, 
Amini Island Union Territory of Lakshadweep, Pin —682 552. 

Khalid Unnarn, aged 40 years, S/a. Mohammed Puthumamachetta, 
Amini Island, Union Territory of Lakshadweep, Pin - 682 552. 

Moosa Peechandam, age'd 38 years, S/a. Abdul Khader, 
Mannathachetta, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, S/a. Kunju Koorurnel, 
Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P., aged 35 yeais, S/a. Ali.mahammed, Aliyachetta, 
Amini 1sland Union Territory of Lakshadweep, Pin - 682 55. 

7, 	3afectu11â 5 C., gd 25 yars, SI'o. d 	Naduvatta Chetta, 
Amini Islaiil, Uniciri Territory afLaksadweep, Pin - 682 552. 
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t Abdl SalathA., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Ahiirii Island, Union Territory of Lakshadweep, 
Pin-682552 

Noorul Hassah K.K., aged 38 years, S/c. Abusala Kochu Kannada, 
Kailakakkat, iniin'i Is1nd, Union Tetritory of Lakshadweep, 
Pin —682 552. 

Jalal B.M., aged 31 years, Sb. KhaderT., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

Najeeb A., aged 31, S/b. Kidavu T.C.,. 
Ayeshera, Amini Island, Union Territory of 
Lakshadweep, Pin 682 552. 

Nafeesath U., aged 35 yeats, DIo. Eassa Kottpura, 
UnnalTi, Amini Island. Union Territory of Lakshadweep, 
Piii-682552. 	 Applicants 

(By Advocate: Sri Shiraz 13hava V.S.) 

Versus 

The Union lerritory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The I)irector of Par ehayaths, 
Department of Parthayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi —682 555. 

The I)istrict Panhayth, Amini, rep. by its Executive Officer, 
Amini Island, UnionTerritory oiLakshadweep, Pin —682555. 

The Village (Uweep) Panchayath, Amini Island, 
Uiion Territory of Lakshadweep, Pin - 682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. OA 388I2013  

P.P. Amanu11a, aged 38 years, Sb. Sayed 
Mohammed P.K., Puthi'a Pandaram, Kiltan. 

Mubaraka Banu,aged 27 years, Dbo. Ibrahim, 
C. Lavanakkal House., Andrott. 



3. 	K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel I-louse, Amini. 	 Applicants 

(By Advocate: Sri K.B. (iangesh) 

Versus 

The Adrninisttor, 
Administration of the Union Territory of Lakshadwcep, 
Kavaratti - 682 555. 

Director of Panchaya.ts, Department of Panchayats, 
Administratio.h of the Uiion Territoryof Lakshadweep, 
Kavaratti - 682 555. 

[)epartment of Animal Husbandry, Administration of the 
Union l'crritory of Lakshadweep, Kavaratti, represented by its 
Director— 682 555. 

Assistant Settlement Officer, 
Arnini Island - 682 554. 

Village (Dwep) Panchayat, 
Kiltan Island, represented by its Executive Officer-682 552. 

Village (Dweep) Panchayat, 
Andrott Island, represented by its Executive Officer-682 553. 

Village (I)weep) Panchayat, Arnini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhak.rishnan) 

57. OA 390/2013 

C.N. Abdul F:akeeifl,  aged 38 years Sb. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyakoy K..C., aged 48 years, Sb. Pookoya, 
Karupathaillarn House, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakkàda l-Iouse,Kalpeni. 

C.N. lIabusthi, ti:gd 50.'ears, D/o. Attakya, 
Cheriyannallàl House, Kalpeni. 

I-Iameedabi, ád 4l. years, Dbo. Ramalan, 



Pakkath Ilouse, Kalpeni. 

A.T. Sheemabi, 42 years, 'D/o. Hamzakoya, 
Athanam Thottam House, Kalpeni. 

A.K. Muthubi, agerd  53 years, D/o. Cheriyakoya, 
A!ikakkada HOuse, Kalpeni. 

K.K. Habusabi, agtd 42years, D/o. Sayed Mohammed Koya, 
Kandamkalam House, Kalpeni 

Bambathi, aged 43 years, DIo. Ahammed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleern M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam I-louse,Kalpeni. 

Naseema M.P., aged 33 years, DIo. Mohammed K.P., 
Mayamkakkpura 1-louse, Kalpeni. 

Hurnairath P., aged 42 years, DIo. Sayed, 
Poodiyath House, Kalpeni. 

C.O. I3alkees, aged 53 years, Dbo. YusafK..V., 
Chadachiyoa 1-louse, Kalpeni. 

B. Abdurahiman, aged 49 years, S/o. Muhrned M., 
Beerandhoda House, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada House, Kaipeni. 

M. Anwar,agéd 37 years., Sb. M.P. Khader, 
Maral House, Kalpeni. 

M.P. Hajira, aged 36 years, DIo. K.P. Mohammed, 
MayamkakkepOra I-louse, Kalpeni. 

C.G. Naseema Beegurn, aged 36 years, Dbo. Hamzakoya M.K., 
Cheriyacham,an Oath House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Aharned Kunji Koya, 
Kandamkalam I-louse, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala I1olse, Kavaratti. 

1-lussain Au, aged 35 years, Sb. Nallakoya, 
Chettipura l-loue, Kavaratti. 



22 	Ja!fei, aged 32 yeats, S/o. Hasan T P, 
Kaladi Hous Kavaratti. 

Basheer, aged36 years, Sb. Mohammed P., 
Kunninamel House, Kavaratti. 

Amina, aged 42 years, Dbo. Aboobacker, 
Thekiapura 1-louse, Kavaratti. 

Kadisha, aged 55 yeais, [)bo. Aboobacker, 
J(unninarnel. House, Kavaratti. 

Rahmath, aged 38 years, Dbo. Mohammed P.V., 
Alachaoppada 1-louse, Kavaratti. 

Raziyabi, aged 33 'ears, Dbo. Au, 
Kunnumpuram House, Kavaratti. 

Sharnshadbeégum, aged 31 years, Dbo. Kuttiyamrned, 
Kunnam I-louse, Kavaratti. 

Jameela, aged 37 years, Dbo.. Kunhikoya, 
Fathima Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapuratha1am, Kavaratti. 

Noorul Ame, aged 33 years, Sb. Sayed Buhari, 
Palalam .1-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Umbiyapura House, Kavaratti. 

Husain 13., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kavaratti. 

MoharnmedaliT.P., aged 35 years, 
Sb. Aboobacker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edahilam Hotse, Kavaratti. 

Jassin C., agd 33 years, Sb. Ali K.P., 
Chonarn 1-louse, Kavaratti. 

Moharnmed Rafi, aged 37 years, Sb. Harnzath Haji A.P., 
MolokeNa 1-kYus:, Kavaratti. 

S 



Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 

Puthiya Alikôm, Amini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura House, Kavaratti. 

Mushin, aged 39 years, Sb. Nallakoya, 
KuttithayaurHOue, Kavaratti. 

AkbarT.P., aged 33 years, Sb. Kidave K., 
Thararnmakeura House, Kavaratti. 

Faize1•Husain, aged 37 years, Sb. Shahul Hamed, 
Pal amkakkada HOuse, Kavaratti. 

Najumdêeti.P., aged 36 years, Sb. Shamsul Noor, 
Pallicaham I-louse, Kavaratti. 

Shihab, aged 35 years, S/o. Kunhirnoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 yats, S/c. Aboobacker, Ka.ladi House, 
Kavaratti. 

Raheem A., aged 30 years, Sb. Khader, Again House, 

Kavaratti. 

Firozkhan aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul 1-lashim MI., aged 33 years, S/a. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, [)/o. Ukkas, 
Umbiyapura 1-louse, Kavaratti. 

C.P. Ab'dul Razak., aged 42 years, Sb. Mohammed, 
Charnaathapra I-louse, Kavaratti. 

K. Abd.il Rasheedu, aged 42 yeats, Sb. Hamzath, 
Kunhibiyda .  House, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. Hameed, 
Chandipura I-louse, Kavaratti. 

M.T.P. 1-laheëb Rahman, aged 43 years., S/a. Khalid, 
Melathiruvathapura 1-louse, Kavaratti. 
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Moominath, aged 37 years, D/o. Kidav, 
Neliyampura House, Kavaratti. 

1-lalima, aged 35 years, DIo. Koyamma, 
Tha1eekepuraHouse, Kavaratti. 

Sayed Abdul Raheern, aged 46 years, Sb. Hàji Sayed Shaikoya, 
Ummarmanooda House, Kavaratti. 

Abdul Reheetn, aged 30 years, Sb. Hamzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
Ullkanapiira House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnàrnkalam,- Kavaratti. 

Muhsin, aged 38 years, Sb. Koyainma, 
Kunnuinpwa House, Kavaratti. 

Seethi Koya, aged  39 years, Sb. Chriyakoya, 
Edanilam I-louse, Kavaratti. 

Mariyominabi, aged 36 years, DIo. Mohammed, 
Kattiku lam I-louse, Kavaratti. 

Mohammed SlTafi, aged 33 years, Sb. Ahammed 1-laji, 
Pakichipura House, Kavaratti. 

Mubcena, aged 23 years, I)bo. Sayed Poo, 
NeliympuraHouse, Kavaratti. 

Salma,.aged 22 years, Dbo. Cheriyakoya, 
Vadaki1.a pura H5us, Kavaratti. 

Muharñmed,agd 32 years, Sb. Attakoya, 
Vadki lapura, Kavaratti. 

Sairabanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal I-louse, Amini. 

Mohammed All P.M., aged 27 years, Sb. Harnza, 
PuihiyaManil, Amini. 

Cheriyakoya.,a1ged 4.1 years, Sb. Abdul Khader, 
Pandaram Huse Amini. 



t o. CheriyaoyaM.C., aged 32 years, S/o. Hameed, 
Melachetaa House,Kadrnath 

ShafeeV.P., aged 39 years, Sb. Ismail, 
Vadak.kilapura I-louse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul 1-larneed, aged 21 years, Sb. Ibrahirn, 
Melachetta 1-louse, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada Hoiise,Andtoth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat 1-louse, Androth. 

Hajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakka! House, Androth. 

Badarudheen Koya A.B., aged 38 yeats, Sb. P.S.J. Thangal, 
A1iyathammda B ithathabiyyapuram House, Androth. 

Asmabi, aged 38 yeats, DIo. Koyamma A., 
Mayyampokkada House, Androth: 

Shahnaz Beegum C.P., aged 36 yeats, Dbo. Nallakoya, 
Chattapokkada House, Androth. 

Fathirnath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda I-louse, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammad 1-louse, Androth. 

Khaulath L., aged 38 years, Dbo. Nal!akoya T., 
LavankkaI 1-louse, Androth. 

Baiha T., aged 37 years, [)/o. Pookunhikoya, 
Thailath I-louse, An.dtoth. 

Rahamth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada House, Androth. 



- 	 . 	 -- 	 . 	 --.-- 

Naseera..an M.K., aged 40 years, D/o. Kunhi Koya, 
Moolakad Hduse,Androth. 

Kadeeshpmmbi L., aged 40 years, DIo. Seethi M., 
Lavanakkal HouSe, Androth. 

Saromniabi T, aged 43 years, DIo. Aboobacker, 
Thacheiy. House, Androth. 

Mullapoo M.K., aged 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, DIo. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysurnmabi I., aged 45 years, D/o. Muthukoya K.P., 
Thachery I-Ioijse, Androth. 

Habeebath A, aged 42 years, DIo. Muthukoya K.K., 
Ayinammada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthainmadam House, Androth. 

Rarniath Beegum, aged 42 years, D/o. Sherukunhi, 
Kunnel House, Androth. 

Hameedath M., aged 43 years, D/o. Siddiqu M.K., 
Makket House, Androth. 

Safiyai.i..M., aged 39 years, DIo. Nallakoya M., 
Mathiouse; Androth. 

Rahil M., aged 39 years, DIo. Nallakoya, 
Mathil.House, Androth. 

Hussaih P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada I-louse, Androth. 

HusSa-iii E. K., aged 48 years, Sb. Seethikoya, 
Edayai<kal House, Androth. 

o SayeedMohàmmd Koya L., aged 54 years, Sb. Kader P., 
Lavanakkal House, Androth. 
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102 Hussain K , aged 50 yeats, S/o. Sayeed Bhkari T M, 
Kunnahada 1-louse, Andioth 

103 Ismail, aged 40 yeats, S/o. Lava Burhikage Moosa, 
Kunn mange House, Androth. 

Subaidabi, aged 37 years, D/o. K.K. Sayedmohammed, 
Pathada House, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelam House, Androth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, IMoodampura House, Andrth. 	 Applicants 

(By Advocate: Sri I.B. Gargesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of'Panchayats, Department ôfPanchayats 
Administration of the Union Territdry of Lakshadweep, 
Kavar4tti - 682 555. 

I)irecOr, Department of Labour and Employment, 
Administration of the Union Territory of Lakshadweep, 
Kavaraui —682 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

I)epartment 61 Agriculture, Administration of the Union Territory of 
Lakshadwee, Kavaratti, represented by its Director - 682 555. 

Depaitnent of Women and Child Development, 
Adrrinitratión of the Union Territory of Lakshadweep, 
Kavarati, represented by its Director - 682 555 

Depkhent f Fisheries, Administration of the Union Territory of 
LakshadweepKaVaratti, represented by its Director - 682 555. 

Departiient of Animal Husbandry, Administration of the Union 
Territory of Lakshadweep, Kavaratti, 
represented by its Director-682555. 



Lakshadweep Khadi and Village Industries Board, 
Kavarat:ti, rerèsented by its Chairman - 682 555. 

Revenue SuDivisional Officer, Kavaratti Island –682 555. 

Sub Diviioral Officer; Arnini Island - 682 554. 

12 	Assist.an Engineer, LPWD Sub Division, Andrott Island-682 553 

Lakshádee Di•trict Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer– 682 555. 

Village (wep) P.anchayat, Kalpeni Island, represented by its• 
Officer 682 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Ot'ficer - 682 555. 

Village (Dwep) Panchayat, Amini Island, 
represented by its Execut.iveOfficer – 682 554. 

Village (Dwep) Panchayat, 
Kadaiiat Island, represented by its 
ExecUi \ e Offlcer 682 553. 

Village Dweep) Panchayat, 
Androth.Islatid, represented by its 
Executive O'ffier 682 552. 	 Respondents 

[By Advocate: Sii S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392/241.3 

1. 	l-lussai, S/oAbobala 
Saramappada (Konchukdkada) House, 

cvotking as Cleaner, 
ROS Hpitl, Agatti 

2 	Shukoor, S/ late Kidave, 
Pakrumu'paribda House, Agathi, 
PresetIwking as Cleaner, 
RGS Hopita1, Agat.ti. 

3. 	Lathed, SiAtraky, 
Ka1kan':ida Hs; A:gathi, 
Presently Mkin. as Cleaner, 
ROS Hospi1l, Agatti. 



Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Subaida,b/Mohaned, 
Kulalioda House, Agathi, 
Presend-v wor1ing as Cleaner, 
RGS Hospital, Agatti. 

Hajara, DIo late H'der, 
Beepapada House, Agathi,' 
Presently working as Cleaner, 
RGS Hospital, Agatti 

Sheernabi, D/o late Shamsuddeen, 
Beepapada House, Agathi, 
Presently woking as Cleaner, 
RGS 1-lospital, Agatti. 

Abida, D/o l-arnecd, 
Makldyachoda House, Agathi, 
Presenfly working as Cleaner, 

• 	RGS Hospital, Agatti. 

Sulaikla, D/o Mohrned, 
Koylarn House, Agathi, 
Presently woiking as Cleaner, 
RGS Hospital, Agatti. 

Sulainán, SI 1-Jarnza, 
• 	Ka1aniihthiyoda I-louse, Agathi, • 

PreeiitI' working as Cleaner, 
RGS H6spital, Agatti. 

Mahanibdd, S/o Koyassan, 
Amperpally House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Saifulla, S/c. Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently working as Cleaner, 
ROS Hospital, Agatti. 

Abd1Irna, Sb late Harnza, 
anI-use, Agathi, 

PresnUwrking as Dhobi, 
RGS 1-!dpitä1, Agatti. 
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14 	Abduflader, Sb Ummer, 
B1kuU\o1k House, Agathi, 
Presbt1y \vciking as Dhobi, 
RGS I I.s.pi 	,. Agatti. 

15, 	Abdull., Sbo.Khalid, 
Kandaar GOthi I-louse, Agathi, 
Presently working as Cleaner, 
RUS Hospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Ramadas) 

Versus 

1. 	The Adiinitator, 
UnibiFerritry. Of Lakshadweep, 
Kavatatti -682555 

2 	l he Chaii pei son, 
Village (Dweep) Panchayat, 
Agatti 1 land' : Uiiipn Territory of Lakshadweep 682553 

3. 	The M.icalQfficer in charge; 
Comrnity Health Centre, Agatti Island, 
Uni1'.e.rritory of Lakshadweep 682553 	 Respondents 

(By AdvdeSri S. Radhakrishnan (Rl&3)) 

59. 	OA..39372O13 

C Muflakoya aged 44 yeais, 
Sb Si i aj, Cheki i eyarnrnakada House, 
Kadarnat, Skilled Labourer, 
Offle of the Assistant Engineer Electrical, 
Eectrica1Siil Division; Kadarnat. 

	

2. 	K.P. .la1ludqeen, aged 41 years, 
Sb I-iaiedMadkinachetta, Kattipura House, 
Skillc 1a.bdUrer, 
Offlc oTth. Assistant Engineer Electrical, 
Electi ical Sub Division, Kadarnat 

	

3 	K P Bath, aged 3 1 years, S/o late Nallakoya 
KunhipaddL I-louse, Kadamat, Skilled Labourer, 
Office of the Assistant Engineer Electrical, 
•EItiial S.f Division Kadarnat. 

4. B:.M. A.adulla, aged 42 years, So Harneed Melachetta, 



BirLyoiiuid.H6use, Kadarnat, Skilled Labourer, 
Office dfThessistant Engner Electrical, 
Electcal SuI3Division, Kadamat. 

5. 	K.P:.Kunhika, aged 41 years, S/o late Hassainar, 
Keelàcierry House, Kadamat, Ski! led Labourer, 
Office .bf'the Assistant Engineer, Electrical, 
Electrical Si.ib Division, Kadamat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

The Adminisrat.or, 
Union Territory of Lakshadweep, 
Kavaratti-682555.. 

The DirectorofPanchayat, 
Department of Panchayat, 
Administiation of Union I en itory of Lakshadwcep, 
Kavaratti- 682 555. 

The Chief Executive Officer, District Panchayat, 
Kadanat-682 556. 

The AistantEnginecr, Electrical, 
Electri1 Sub Division, Kadarnat-682 556. 

The @haii:iôn, 
Vil!e 1) 	Panchayat, Kadamat-682 556. 

(By Advocc; Si.;.Radhakrishnan(R1-4)) 

60. 	OA 394/2(113: 

I. 	UP.. .Ja61/Q CO. Koyamma, aged 39 years 
WOl kirtg as Skilled Laboui er, 
AnibmlHuandiy Unit; 
Union Ieifitoiy of Lakshadweep Kalpeni-682 557 
and : iésidin1 Umprampappada House, 
Kalen1 Jsl.irid-682 557. 

2 	1 P Nluihukoya, S/o late M K Hamzakoya, aged 43 years 
worifli 	Skilled Labourer, 
Animal Husbandiy Unit, 
UnibiiTrritOiy of Lakshadweep, Kalpeni-682 557 
and rsiding at Thithiyapada House, 
KalpèniIsla6d-682 557. 

3. 	M. F1'der, S/6 late M.K. Yousef, aged 43 years 
woikihg as 	I.ahouren, 

- 



Animal l-iusidry Unit, 
UnionI eititoiy of Lakshadweep, Kalpeni-682 557 
and residing i Manchiyanam House, 
Ka!peni.1lail.-682 557. 

4 	K 0 Mohammed lbnu Jaffer, S/o K P Sayed, aged 44 
ycais, woi king as Casual Labouiei, 
Animal 1 lusbandiy Unit, 
Union Tei i italy or Lakshadweep, Ka!peni-682 557 
and iesidmg t Kakatchiyoda House, 
KalpeniIslaiid-6S2 557. 

5 	. M.K. Naseer; S/o P.Cheriyakoya, aged 33 years 
working as Casual Labourer, 
Anirnal •l-!usbandry Unit, 
UniomTeriitOiy..of Lakshadweep, Kalpeni-682 557 
and residingn Ma hmikakkada Hous.e.. 	..•. 
Kal.p.en.i .l.sfaid.-682: 55.7.. 	. 

6. 	M. KaYam., S/u MC. Muthukoya, aged 34 years 
worlin.g as Cisual LabOurer,  
/\niinai Hus_bindry Unit, 
Uni I ui toi y of Lakshadweep, Kalpeni-682 557 
cinhcidint i\4ai al I-louse, 
Kalpeni lsland-682 557 

7 	K K Mohanmed Rafeeque, S/o V K Kojankoya, aged 45 
yeai's,.woçking as Casual Labourer, 

Animal I-lubandry Unit, 
Union TerHtry of Lakshadweep, Kalpeni-682 557 
dfl ieiding at Kandarnkalam House, 
Kalpeni sland-682 557 

8 	M lini1y, S/o late M C Ahmedkunji, aged 47 years 
workn sasual Labourer, 
Anhj+ial 1 ilushandiy Unit, 
Union eiiy of Lakshadweep, Kalpeni-682 557 
md rLe1tngt  Matal House, Kalpeni Island-682 557 

9. 	K.). \b.dul ti;lm, S/a P. Assainar, aged 39 years 
working s Casual Labourer, 
Ahimal i-lusbahdry Unit, 
UnOn •'l'e'ritr' of Lakshadweep,. Kalpeni-682 557 
and residing -it Kakathiyoda 1-louse, 
K peniJlarcl-682 557. 

10 	P P MLSthafci, S/o late Sayedmuharnmedkoya, 
agd4 /S'eais,  woiking as Casual Labouier, 
Ani3 fushhndty Unit, 

I 	
I) 



Union Territdr of Lakshaweep, Kalpeni-682 557 
and residing bt Pokarappada House, 
Kalpeni 1slarid-682 557. 

(By Advqe: i'i NUnnikrishnan) 

Versus 

The .Adminisrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kavaratti,-68255 5 

The ChieT ExécutiveOfficer, District Panchayat, 
Union Territory of Lakshadweep, 
Kavartti-625 5 

The Veterinay Assistant Surgeon, 
Village [)weep Panchayat, 
Kalpeni-682 57 

(By Advocate: Sri S. Radhakrishnan) 

61. ()A 395/20r3 

Sain1:.Ab,.S/o Yusuf, aged 40 years, 
Chr.iyirnn11a1a 1-lo6se, Kadarnat, 
I leipel, Disti ict Panchayat, Kadarnat 

Abdul Sliukdbr, S/o Sayed Au, aged 41 years, 
Ukkayachetta 1-louse, Kadamat, 
Bus Driver, I.istrict Panchayat, Kadamat. 

M. Kha!id, S/o:Nadeer, aged 43 years, 
Madurakam House, Kadamat, 
1-lelper, Di strict Panchayat, Kadarnat. 

Ayoobkhan, S/o Kunhikoya, aged 37 years, 
Keertii.Maha1 I-louse, Kadamat, 
1-Ic lper 2  District Panchayat, Kadamat 

(By Advo. 	Sri '1R Sreeraj) 

Versus 

Applicants 

Respondents 

Applicants 



• 	
•••• 

SI4' 

The A dpinisrator, 
Union'P 

4
iiitiy of Lakshadweep, 

KaV,*d'NR,1,̀ i`-'."6 R, 555 

2. 	The Dirctorpf Pan chayat, 
Departhient UTahchayat, 
AdministratiOn of Union Territory of Lakshadweep, 

Kavaratli-6825 55 

3 
	

The Chief Executive Officer, District Panchyat, 
iKavaratti -682555. 	 Respondents 

(By Advocate: Sri •S, Radhakrishnan) 

S 

62. OA 400I701. 

PP. Siraj, agd 44 years, S/p M. Subair, 
PuthiyaPandaarn 1-louse, Agatti Island, 
UfliQn ]'criitory of Lakshadweep. 

Noushic1 Ali ged 32 years, S/a U. Sabjan, 
Kee1aSaramna Pada House, Agatti Island, 
UniOn Territry of Lakshadweep. 

M.I. Abdul Iaser; aged 28.years, S/o M. Abdul Rahirnan, 
Mela Illom i-louse, Agatti Island, 
UninTjerritory of Lakshadweep. 

T,P:::Khhd; aged 30 years, Sb Kidave, 
MllnrIojse, Agatti Island, 
UnionThrrtpry of Lakshadweep. 

K.C. Adui:'Shukoor, aged 38.years, Sb Kasmi, 

Kariyamachtti I-louse, Agatti Island,, 
Union TerritOry of Lakshadweep. 

M.P. Nizanüddin,. aged 27 years, Sb M.Abusala, 

Meiapuia.  lloUse, Agatti island, 
UriQn Yci ry of Lakshadweep. 

(By AdvcateSi i 'N Anilkumai) 

0 	Versus 
ii.. 

Th Adthini&ator, 
Union Trt itory of,  Lakshadweep, 
Kaiartti:-6855 1 

The ChairpeIsOn, 

Applicants 



\/illage (Dweep) Panchayat, 
Ag4tti Island, Union Territory of Laksh.adweep 682553 

3. 	The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-682$'5: 1 

4: 	The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The'Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti island, UnionTerritory of Lakshadweep-682553. 

The Qeputy Collector/ASO, 
Agattt Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhak.rishnan) 

63. 0A404/2013 

Nadirsha N.P., S/o Nallakoya P.V., 
- 	 aged 31 years, Nenampappda (House), Kalpeni Island. 

Union Territory of Lakshadweep, 
Working as Casual Laboure' in the 

• 	 [)epartment of Science & Technology- Kalpeni Dweep. 

Alefudheen AK., 
S/o Cherikoya K, aged 30 years, 
Akkara (House)., Kalpen! Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- 
Kalpeni Dweep. 	. 	 Applicants 

(By Advocate: Sri Grashicjs Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

V ers us 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

2. 	The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-682555. 



4. 	The Director, 	 S 
Department of Science & Téèhnology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl,3 & 4)) 

64. 0A40612013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Anijnal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. oILakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dweep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

.4 
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The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department ofPanchayath, Kavaratti-6825 55. 

Mission Director, 
National Rural Health Mission, Kavaratti6825 55. 

Medical Officer in. Charge, 
Primary Health Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. 0A423/2013 

Abdul Kareem C., aged 42 years, S/o. Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

Hafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

Umilla T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 

	

• 7. 	Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 	 . . 

Aboobacker P.K., aged 31 years, S/o Koyassan,, 
Puthukotta House, Agatti. 

Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 



• 	

,.. ••• 	

_____ _.-.--• . AR 

1 0. 	Saromma lvi., aged 39 years,P(o Hamza, 
Mariyathoda House, Agatti. . 	 . 

Ashraf AK., aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda House, Agatti. 

Abdul Kazzak R., aged 33 years, S/o Hamza U., 
Pou11amrnada House, Agatti. 

13, 	Shafi'abi PP., aged 36 years, Dbo HamzaK., 
Puthiyapura 1-louse, Agatti. 	 S 	Applicants 

(By Advocale: Mr. K.B. Gangesh) 

Versus 

The Administrator s  
Administration of the Union Territory of Lakshadweep, 
Kavaraiti-68255 5, 

Direcior of Panchayats, 
Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
K av a ra tti -682555. 

\'illage (Dweep) Panchayat, 
.Agatti Island represented by 
its Excecutive Officer-682554. 	• 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

67. 	OA 44II2013 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

1. 	Union "l'erritory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 



The Director of Panchayat 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 6825.55. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan island. 
Union lerritory of Laksh.adweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union l'erritory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhalcrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

l-Iamed K., S/o Abdul Rahrnan, aged 36 years, 
Keelazillam H) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Salcem K., S/o Badar K, aged 28 yekrs, 
Kutiukum (H) Kiltafi Island, 
Union Territory of Lakshadwecp. 
Workiig as Casual.Iabourer in 
Lakshdweep Building Development Board, Kiltan 

1-lisminoor, S/0 Moharnrned, aged 38 years, 
Pakkiyoda (1-I) .Kiltan Island., 
Union Territory of Lakshdweep. 
Working as Casual labourer in 
Lakshadwcep Building I)evelopment Board, Kiltan. 

Ponkutti, S/c, Pookoya, aged 48 years, 
Surambiyoda (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Worki4g as Casual Labourer in 
Lakshadweep Building Development Board, 
Kilian. 	 Applicants 
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(By Advocate: Mr. Grasliious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

2, 	The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director olPanchayat, 
Department ol Panchayai., Kavaratti. 

(By Advocate: Mr. S. kadhakrishnan (RI, 3 to 4)) 

69. O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally 1-louse 

Respondents 

Chetlat Island. 	 Applicant 

(13y Advocate Mr. K.B. Gangesh) 

Versus 

The Adiiinistrator, 
Admin.1'tration ol the Union Territory 
oiLakhadweep, Kavaratti —682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakhadweep (Secretariat), 
Kavaratti —682i55. 

[)eprtment of Science and Technology 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Representd by its Director. 

(By AdvocatMr. S. Radhakrishnan) 

70. 	OA 492/2013 

Respondents 



K. Bushra Bgum, W/o 1-lakeern, 
Aged 27 years, Casual Labour, 
Office of the Veterinary Assistant Surgeon, 
Animal Husbimdry Unit, Arnini. 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: Sri \/.13. 1-lan naraan) 

Versus 

Union of india rep. By 
the Administrator, 
Union lernitory of Lakshadweep, 
K.avaratti island, Pin- 682555. 

The Dftector of P.anchayat, 
Department of Panchayai, 
Union Territory Of Lalshadweep, 
lKavartii Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Terntory of Lakshadweep-682 552. 

The Chairperson, 
.\Ii.l age (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocat: Sri S. Radhaknishnan (RI -3)) 

71. OA 499/2013 

ftahmath Beegum Keeiakunnikkam, 
W/o. f\4ohammed. 13.1<., 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadaniat island, 
Union Territory of Lakshadweep. 
Residing at Keela.kunnikkam i-louse, 
Kadamat Island 
Union Territory of Lakshadweep, PIN - 682 556.. 

2. 	Mohaitmecl Shall Qraishi Malika, 
.S/o. M. Sayedali, 
Data Entry Operator (MONREGA) 
Village (Dweep) Panchayat Office (MGNR.EGA) 
iKadamath island, Union Territory of Lakshadweep, 
Residing it Maiika I-louse, 
Kadamat island, 



102- 

Union Territory of Lakshadweep, PIN —682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depaitment of Rural Development) 
Kavaratli. 

The District Programme Coordinator, 
MGNREGA, Kavarthi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadarnat, Union Territory 
of Lakshad weep. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoya K 
Casual Labour, Street Light Maintenance 
Village Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel House 
Arnini Island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Ad\'ocale: Mr.TCG Swamy) 

Versus 

The Ad iii strator 
U n i o n F&rritory of Lakshadweep 
Lakshad'eep Administration 
Kavaratti - 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 



1' • 	to. 

Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union Territory of Lakshadweep - 682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Arnini Island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(B),  Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

73. 	O.A No. 509/2013 

Maleeha Beegum K.C. 
D/o. Indeen Kandilath 
Kaval Chetta House, Androth. 

Shahida Beegum K. 
D/o. I-Iamzakoya 
Kandlath I-louse, Androth. 

SubaidaM. 
D/o. Kidave U.K 
Makket l-louse,Androth. 

Aysha:Begurn P.V.K 
D/o. Ykoob P.K .  
PuthiyPentaniveli Kad 
And roh. 

Rahmath Beegum I 
D/o. 1-1amzakoya PJ, 
Kunhali I-louse, Androth. 

Thahira L. 
D/o. Seethi Nallal 
Lavanakal 1-louse 
Androth. 

Subaid A. 
D/o. Syed Mohammed M. 



iOif 	

. 
Aliyathara I-louse, Androth. 

Fathimathu Suhurabi P.V.K 
DIo. Majeed P.V.K 

entambeli Kad, Andioth 1  

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath I-louse, Androth. 

RaisaK. 
D/. Baclarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

1-laseena Beegum C.P.1 
D/o. Abdulla M.I 
Chemmachery Puthiya 111am House 
Androth, 

	

12 	1-labsabi PUP. 
D/o. Fàkarukdheen K. Cheriyadam 
Ummathabiyapura House, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Adrninitration of the Union Territory 
of l.akshadweep, Kavarathi - 682 555. 

Directmte of industries 
Union Trritory of Lakshad weep 
Kavai'äth i, represented by the 
Director of industries —682 555. 

Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakrishnan) 

74. 	0A510/2013 

1-!aseera.@ 1-laseenabi Therakkal 
iheiakkaI House, Kddarnath 
Data Bjy Operator 
Vi 1Iagweep Panchayath, Kadamath 	 Applicant 

(By Advocate: Mr.R.Sreeraj) 
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Versus 

TheAciministrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamat - 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat - 682 556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R-3,5&6) 

75. GA 557/2013 

l.V.Naseer 
KodavaIapu House, Kiltan 
Cook, Governrnem Senior Secondary School 
Kiltan 

K.P.Dawood 	 :. 
Kilappura I-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 	. 

The Director of Panchayath 



lob 

Department of Panchayath 
Administration of Union Teriitory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
\/illage (Dweep) Panchayath. 
Kiltan-682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan —682 558 

The Principal 
Government Senior Secondary School 
Kiltan —.682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Ri -3 & 5) 

76. 	OA 566/2013 

Saiyath S 
Cook, Government 1-ugh School 
1K ada math 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.lsrnail 
Cook, Government J,B,School 
1K ada math 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J .B.School 
Kadamath 
Residing at Kai I iyammakada 
Kadamath Island 

K.IK:Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kaclamath Island 

P.Anianulla 
Cook, Government J.B.School 
lKadania'.h 
Residing at Kunnumpui'a 
Kadamalh Island 



H 

 Ummer PP.! 
Cook, Government J.B.Schdol 
Kadamath 
Residin.g at Alikothapura 
Kadamath Island 

 HidayathullaP 
Cook, Government J.B.SchOol 
Kadamath 
Residing at Kadamath Islaiid 

 Muhammed Shafi P.P 
Cook, Government S.B.School 
Kadarnath 
Residing at Kadamath Island 

 Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nçhru Senior Secondary School 
Kadamath 	 H 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadamath Island 

11, 	JaferP 
Driver, Jawaharla! Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadarnath Island 	 Applicants 

(By Advocate: N4r.P.V.Mohanan) 

Versus 

The Administrator 
Union 'Territory of Uakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
I)epartment of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Head Master 



108 	 S 
Government J B School 
Kadamath-682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 	r. 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

77. OA 567/2013 

Habeebulla P.M 
Pu•thiya Malika I-louse, Kadàmath 
Driver, Government Jawaharl.l Nehru 
Senior Secondary School I 

Kadamath Island 	. 	 Applicant 

(By Advocate: Mr,P.V.Mohanan): 

Versus 

I . 	The Administrator 
Union Territory of Lakshad Weep 
Kavaratti - 682 555 

2. 	Director of Pa•nchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 
Government JaWaharlal Nhru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnafl) 

78. QA 580/2013 

Yacoob 
Kathathe Chetta I-louse, Kadmat. 

Vahida 
Marikilam I-louse, Kavaratti. 

Habusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi I-louse, Kavaratti. 



H 	O3 

 Muhammed Saiih 
Aynepura House, Kavaratti. 

 Fareeda Beegam 
Molokepura House, Kavaratti. 

 Saleem 
Pallicham House, Kavartti; 

 Bamban 
Nambicharn House, Kavàratti. 

 Sayed Abdullakoya 
Chend ipura House, Kavratti. 

 Nafeesathbi 
Poodiyam House, K'avatti. 

 Jarnaliyath 
Thirinipura House, KavaIätti. 

 FazeelaBeegurn 
Kannipura House, Kavaratti. 

 Ummer 
Thirinikad House, Kavatatti. 

14, Firoikan 
Athnacharnrnada I-Iouse,: Kavaratti, 

 Jaffer 
Maiikilarn House, Kavaratti. 

 Arnanuila, 
Mela 111am House,.Kavràtti. 

 Sirajudheen 
Molokepura House, Ka'aratti. 

 Hiyasudheen 
Chamnayathapura 1-Iouse Kavaratti. 

 Fathahudeen 
Kadapurathaba House, Kavaratti. 

 Muneer 
Kutlipapepura I-louse, Kavaratti. 



1iO 

	

21. 	Ashik 
Puthiya Alikorn 1-louse, Kavaratti. 

22, N4uhammed Musthafa, 
Achadapurakatt I-louse, A'ñdrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jamhar 1-lussain 
Beeranthoda I-louse, Kavaratti. 

Muhsin 
Beeranthoda I-louse, Kavaratti 

Rauf 
Cheti i pura 1-louse, Kavaratti. 

1-lazarath 
Chungam House, Kavaratti 

Khalid 
Thottathapura House, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator.  
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union :Trritory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Adi'n in istration of Union Territory of Lakshadweep 
Kàvaratti-682 555 

Director of Animal Husbandiy 
Department of Animal Husbandry 
Admihistratiori of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchayath Kavaratti Island 
- 	represented by its Executive Officer, 
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Pin-682554 

(By Advocate Mi S Radhakrishnan) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

SrnLSulfabeegUrn 
Cook, G.H.S Kadmat 
Residing at Melachetta Haijprr:akudi 
Kadarnath island 

Respondents 

Applicants 

(By Advocate: Mr.P.V.Mohann) 

Versus 

The Administrator 
Union Territory of Laksadwep 
Kavaratti - .682 .5 55 

Director of Panchyath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Ki!than isiänd 682 557 	 Respondents 

(By Advocate: Mr. S,Radha.krishrian) 

80. 0A601/2013 

Rasheed Koya S.V., S/ok Abduila Koya P.S., 
Shaiknaveed (H), Kiltan Island P0., 
Union Territory of.Laksh&weep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedbaran) 

Versus 

I. 	Union '1erritory of Lakshadweep, represented by the 
Administrator, Kav.ratti I s l and ,  Pin -682 555. 

2. 	The Director of P an c.hath, Union Territory of Lakshadweep, 



S 	 . 

Kavaratti Island, Pin - 682 55. 

The Chairperson, Village (Dweep) Panhayath, 
Kiltan Island, Union Territb of Lakshadweep, 
Pin —682 558. 

The Executive Officer, Viage (Dweep) Panchayath, 
Kiltan Island, Union Terri' of Lakshadweep, Pin —682 558. 

The Library and Informati 	Assistant, Public Libra, 
Kiltan 1land, Union TerrithyOf Lakshadweep, 
Pin - 682 558. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan.(Rl, 2,4 & 5)] 

81. OA 634/2013 

Malikdeenar, aged 21 yeas, Sb. Harnzath 
Sara Manzil I-louse, Agatti. 	:' 	

Applicant 

(By Advocate: Sri K.B. Gangesh:.. 

Verus 

The Administrator, . 
Administration of the Uni:on ; Tfritory of Lakshadweep, 
Kavaratti-682 555. 

C. 

Director of Panchayats, 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti —682 555, 

Department of Education, Administration 61 the 
Union Territory of Lakshadweep, Kavaratt.i, 
represented by its Di rec tor

r. 
 682 555. 

\'illage (Dweep) Panchayat, 
Agatti Island, representediby its Executive Officer, 
682 554. 	

5 	

5 	 Respondents 

(By Advocate: Sri S. Radhakxishnan)' 

82. 	OA 635/2013 	'•C 

Fathahudheen K.P., aged 40 years, Sb. Syd Muhammed Koya, 
'Kattampalli House, Agatti.' 

ounis, aged 31 years, S/6.'•bdul1a, Mari'athoda House, 



• Agatti. 

3. 	K.M. Shahida, aged 40 yeaeDio. Kasmi, Kuttiyam 

Mukriyocla House, Agatti. H 

4. 	K.M. Amina, aged 46 years./o. Abdul Rahman, 
Kuttiyam Mukriyoda Hous; Agatti. 	Applicants 

(By Advocate: Sri KB. Gangesh) 

:\/ersu 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services 
Directorate of Health Servic, 
Kavaratti - 682 555. 

3, 	Medical Officerin chargel: 
Community Health Centre, Agatti - 682 553 

4. 	Medical Officer in Charge,, Rajiv Gandhi Speciality Hospital, 
Agatti-682 553. 

5. 	Village (Dweep) Panchaydt, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakiishnan) 

83. OA 791/2013  

Fareeda Beegurn M.I ., Meppada 111am, 
Agatti Island. 

(By Advocate: Sri KB. Gangesh) 

Versus 

The Administrator, 
Administration of the UniOJTerritory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, 	H 

Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti —682 554. 

Applicant 



Project Manager, Desiccated Coconut Powder Unit, 
Lakshadweep Devel opment Corporation Ltd., 
Agatti, Kavaratti - 682 554, 

The I)eputy Director (Adrnn.), Lakshadweep Development 
Corporation, Kavaratti - 68254. 

Village (Dweep) Panchayat, 
Agatti Island, representedby its Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnah 

OA 822/2013 

B.P. Navas, Aged 27 years, Sb; Kashi M.P., 
Valiyapura I-louse, Kilthan island P.O.. 
U.T. of Lakshadweep. 	 . 	 Applicant 

(By Advocate: Sri P.V. Mohanan): 

Versus 
H 

I. 	The Administrator, 	.: 

UT of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayat, 
Department of Panchayat, 	. 
Administration of UT of Lakthadweep, 
Kavaratti - 682 555, 

3 	The Principal, Government Higher Secondary School, 
Kilthan Island —682 556, 	I:. 	 Respondents 

OA 880/2013 	. 

Muthukoya N.P 
Nalakapura, Kiltan Island 
Union Territory of Lakshaddep682 558 	 Applicant 

(By Advocate: Vir. Shabu Sreedhran) 

V ers us 

1. 	Union Territory of Lakshadweep represented 
by the Administrator 	. 
Kavaratti Island —682 555l. 	. 



• 	 --- 

•1 

115 
w  

.2. 	Director of Panchayath 
Union Territory of La1adweep 
Kavarattj Island— 682 

3. , 	The Senior AdministraiiéOfficer 
Education (District Parichayath) 
Union Territory of Lakhadweep 
Kavarattj Island - 682 55 

4. 	The Principal 	) 
Government Senior Sëndd' School 
District Panchayat, Kiltah Island 
Union Territory of Lakshadweep 682 558 

(By Advocate: Mr.S.Radhakrishnar - ); 

86. 	OA 898/2013 	. 	,. 

K.C.Abduj Khader 	- - 
Kulikaraya Chetta House 
Chetlat Island 	- 
Union Territory of Lakshadw - 682 554 

(By Advocate: Mr.Shabu Sreedharah): 1  

Vers 

Union Territory of Laksh vé represented 
by the Administrator 
Kavaratti Island - 682 555 

The Director of Panchayth 
Union Territory of Lakshadweep 
Kavarattj Island-682.555Y 

The Senior Administrative Officer 
Education (District Panchayath) 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 - 

The Principal 
Government Senior Secqhdary School 
District Panchayat, Chetith Island 
Union Territory of Lakshàdweep 682 554 

(By Advocate: Mr.S.Radhakrishnan) 

Respondents 

Applicant 

Respondents 



.1 

87. OA 904/2013 

Kadeeja C.P 
Cheriyapurakad 
Kaipeni Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 	; 
Administration of the UnionRrri.t.ory of LaksFiadweep 
Kavaratti - 682 555 	. 

Applicant 

SubDivisional Officer 	1. 
Office of Sub Divisional Offièr 1 
Kalpeni Island —682 554 

The Director (Rural develojmént). 
Department of Rural Development 
Administration of the Union Territory 
oiLakshadweep, Kavaratti 	682 555 

(By Advocate: Mr.S.Radhakrishnan) 

88. OA 905/2013 

I. 	Abdul KhaderC. 
Chekkiriyamrnada I-louse .. 
A'gatti Island 

2. 	Bur Jamhar T.P 
Theklapura 1-louse 
Agatti Island 

(By Advocate: Mr.K.B.Gangesh) 
.1: 

Versus 
n T 	D 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555E [:) 

Director of Panchayath€ 
Department of Panchayaths .... 
Administration of the UioriTéirjtry of Lakshadweep 
Kavaratti Island - 682 555.: 

Respondents 

Applicants 



3 
	

Project Manager 
Desiccated Coconut P 
Lakshadweep Develo 
Agatti, Kavaratti - 68 

The Deputy Director ( 
Lakshadweep Develo 
Kavaratti - 682 555 

Village (Dweep) Pan 
Agatti Island reprser 
Executive Officer - 6 

(By Advocate: Mr.S.Radhakr 

%7P 

Uit 
e' Gbjoration Limited 

21 55  
dmh) i 

I I pent Cqrporation 
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5. 

Respondents 

89. 0A939/2013 

Safiyul!ah K.C. 
Kuttiyachada House 
Kalpeni Island 

Saifulla M.I 
Melaillarn House 
Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyarnmada House 
Kalpeni Island 

Kidave K.O 
Kakkachiyoda i-louse 
Kalpeni House 

(By Advocate: Mr.K.B.Gangsh) 

Versus 

I. 	I'heAdminjstrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Pnchayath 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 $55 

Lakshadweep Building 1Development Board 
Union Territoiy of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

2 

3. 

Applicants 



fool 

The Technical Officer 
Lakshadweep Building Development BOard 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its: 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

90. OA 942/2013 

Mohammed Ashik 
Paillyat House 
Androth Island 

Abdul Latheef 
Karakunnel 1-louse 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fath ah u ll a  
Karachetta I-louse 
Androth island 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 



ug 
Village (Dweep) Panchayath 

""Androth Island represented by its 
Executive Officer - 682554 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salani N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Hamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.I-Iariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110 001 

	

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

	

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 



4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep . 	 Applicant 

(By Advocate: Mr.P,V.Mohanan) 

Versus 

I. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaràtti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

93. 	OA 1202/2013 

Akathar Ahammed K.K 
Internà Inspector 
Agricultural Department, Kalpeni 
Kunnamkulam House 
Kalpeni Island 
Union Territory of Lakshadweep 

Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyarnmava House 
Kalpeni Island 
U nioi* Territory of Lakshadweep 



J .  

Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpei 
Pentamveli House 
Kalperti Island 
Union.•Territory of Lakshadweep 	 Applicants 

(By Advocate; Mr. P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

DirectOr of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaràtti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti 682 555 	 Respondents 

(By Advocate; Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali,. 
Sb. Mohammed Koya 
Casual Labour, Electrical Sectioh, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mr. l-Iariraj M.R) 

Versus 

The1ijiion of India 
Repented by the Secretary to 
Government of India, 
Mihistry of Home Affairs 
New Delhi —110001. 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep - 682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 2014:- 

0RDER 

Hon'blc Mr.Justice A.K.I)asheer, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This irocess has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case of a 

few others who have be7n retrenched on completion of the period of engagement, 

the prayer is for issue direction to re-engage them. 



t2.3 

3. 	The short question that arises for cpnsideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under, the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Aaderkoya and others - 2005 KFJC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged oncasual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged 	by the Administration 	in 	various departments 	under 	it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention: - 

Secretary, State of Karnataka & Others Vs. Umadevi and Others - 
(2006) 4 SCC I. 

State of Rcijasihan Vs. Dora La! - (2011) 2 3CC 429. 
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Satya Prakash and Others Vs. Stale of I3ihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R. N. Nanjundappa Vs. T Thimmiah - (1972) / SCC 409. 

Jeemon VI?. Vs. State of Kerala - 2012 (I) KfIC 397. 

Stale of Kerala Vs. Valsamma - 2012 KLT 294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department' of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997,   2 of the 

applicants in OA 225/2013 have been working' for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of  

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 



has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobsonts choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc empioyees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employmeht. The 

Apex Court exhorted all the High Courts not to issue directidns for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - All? 1967 SC 1071; 

R.N.Nanjundappa (1972) 1 scc 409 & B.N.Nagarajan - (1979) 4 5CC 

507 - as a one time measure. 



10. A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itsef may not be a ground for directing 
regularization. 1?egularization is not a mode of appointment. 
When appointments in public office are required to be made, 
prOvisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made jir not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the some must be done within the 
four corners of the delegated power by the authority 
concerned," 

12. 	In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claiiñ for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court hejd that initial appointments of the appellants were made in gross 

violatiofl of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into accbunt by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 
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13. In Nanjundappa (Supra),the Apex Court had held thus:- 

if the appointment itself is In infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. RatUIcation or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 

intrOduce a new head of appointment in defiance of rules or . it may, 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/Distri Ct Panchayats, 

have not shown any anxiety, about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Urnadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade, 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Adriinistration or Village (Dweep).PanchayatS have not come out with 



any data as regards the actual requirement of employees in various 

departme1ts under them. It 	has 	been 	noticed that 	in 	some of the 

departmePts, the casual employees: have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants :;have been engaged by Village (Dweep) Panchayats or District 

Pancha'at, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the : Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenanëe and distribution of the drinking water 
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to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Deparimeni of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularizaiiori) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
schë the. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayats for 
regula•.ization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
th?:regular vacancies in Group D .which would be kept reserved for 
the rëgularization of the casual workers under the scheme. 

('d) No casual workers, including the applicants, who are in the 
servlce of the Panchayats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
status ifeligible as per thescheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 
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Tribunal in Original Applications N6.1297 &' 18 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:- 

"We have carefully perused the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local se//Government body, namely• 
the Village (Dweep) Panchayat of Androth/Minicoy.. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cert/lca1es. We have good reason to reject the same as those do not 
reveal the applicanis' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Adminisirthion................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by (lie administratio, and that would ma/ce all 
the dfference. The LsJand Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Pan choyat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons.................. 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned 'by the Administration could be considered 
regular. As matters stand, the Administration of U. 7'. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the UT Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayai for deve{opmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme,, is illegal and do not Jll within the jurisdiction of the 
Tribunal. Further direction given to the Pan chayat that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in GA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the case, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Ad mini si. rat ion 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V,Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, • local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Paiichayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this, context. 

We do not propose to refer to or. deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employee's cannot be replaced by another,set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that"the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been workftig on casual basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 



30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not ,constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or, vacation of 
interim order fOr all without intelligible discriminatiOn would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the speOialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4 1h  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculatiOn//TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other spëciallzed course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than tenyears of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those 4Nho come within (a) or (b) above. 

N 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to categoty (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a. minimum of .100 days, which: would enab!e those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
190 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 

13.. 	In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

14. 	In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years ofseniice or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also, included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 



judgment of the Division Bench of the Kerala High Court in O.P.(çAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policyis to 

give minimum employment to maximum people at least for a few days in a 

year. In this. context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days! 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

1-lowever, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 yearsis also 

ecivally pitiable. These employees, in our view, are entitled to get the 

\ 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

fulls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these employees who have been toiling 

for iycars together on casual basis with .utmost compassion, and give them 

the benefit of relaxation in ag, educational, qualifications etc. while making 

regular recruitment. 	 ., 

Original Application Nos. 212, 266, 268, 299, 325, 347 354 366 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of. with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances These Original Applications 

are, therefore, dismissed. 	. 

The interim orders in force as on today shall remain extended till 

April4,2014. I 
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